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To.
The Registrar,
Hon'ble National Green Tribunal Principal Bench,
Faridkot House,
Copernicus Marg, New Delhi-110001
varanays MQ‘H
Sub: Regarding submission of supplementary report on behalf 0f~0rcfz1nal .
Application No. 483/2022"the matter of Ashish Kumar mishra & Ors VS
State of UP
in compliance of the order dated 26.04.2024 in original application No.
483/2022 in the matter of Ashish Kumar mishra & Ors VS State of UP the
supplementary report on behalf of Varanasi Municipal Corporation,

Varanasi is enclosed herewith for your kind perusal and further necessary
action.

Encl. As Above

Yours Faithfully,
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Supplementary Report on Behalf of Varanasi Municipal Corporation in

pursuance of Hon'ble NGT Directions dated 26.04.2024 in O.A. 483/2022 Ashish

Kumar Mishra & Others V/S State of U.P.

1. That, OA 483/2022 involves matters pertaining to flood plain zone of river
Varuna and Assi, tributaries of Ganga, have not been demarcated within Municipal
Corporation, Varanasi and influential people are continuously making encroachment on
the same. Further complaint is about illegal discharge of untreated sewage in both the
rivers. In compliance to Hon'ble NGT order dated. 04.12.2023 the report dated
12.02.2024 was filed and in compliance of order dated 16.02.2024 a report dated
25.04.2024 was filed in OA 483/2022, by Varanasi Municipal Corporation on remedial
steps taken to control illegal discharge of untreated waste in both Varuna & Assi river
and removal of encroachments from the river course as per revenue records. Further,
Hon'ble NGT vide order dated 26.04.2024 has observed the following:

L Hence, the State of UP is directed to file a fresh report disclosing
the modalities which will be adopted and norms which will be Jollowed in demarcating
the flood plain zone of river Varuna and Assi.

3. So far as the issue of removal of encroachment is concerned, the stand of the State is
that the encroachments from the flood plain zone (FPZ) of the rivers have been
removed. It is not clarified as to how without demarcation of the flood plain zone,

removal of the encroachment from the flood plain zone has been done.

g &
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e A further stand has been taken that the treatment of Assi drain is done via _
Advance Oxidation Process but the details thereof have not been disclosed. Hence, in

the next report, the complete details of such process and its result will be placed on

record. Further, we find that bioremediation result provided at Page 157 and 171

indicates that high fecal coliforms are being discharged to Varuna - Assi by partially

trapped drains.

L W The report of the UPPCB mentions about issuance of show cause notice

Jor imposition of EC to the Municipal Corporation but Counsel appearing for |
Municipal Corporation has denied receipt of such notices. Hence, the UPPCB in the

next report will duly disclose the outcome of the proceedings in pursuance to the show

cause notice. The UPPCB in the next report will also disclose the status of household

connections to the STPs which have been constructed/under construction. The report

should also provide performace of STPs and water quality of river Varuna-Assi and up

and down stream of river Ganga where Varun-Assi meets Ganga.

< —— Learned Counsel appearing for the Municipal Corporation submits that 28
MLD sewage discharged in river Assi/Ganga is after bioremediation. In the

supplementary report, Varanasi Municipal Corporation has given the details of

Jollowing proposed STPs........

P o - | Qg/
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7. He submits that the first proposed STP will be constructed and will become
functional by 06.12.2025. He is directed to disclose the timeline of operationalisation of

other STPs also."

That in compliance to the above-mentioned directions Varanasi Municipal

Corporation is hereby filling a compliance and factual report regarding responsibility

fixed for each department. It is hereby declared that the Varanasi Municipal

Corporation is filing the joint Supplementary Report as the remaining other departments

being the necessary parties for proper adjudication on the disputes arising from the

present OA but they are not parties to the present proceedings hence the present

supplementary report is being filled by Varanasi Municipal Corporation on the direction

of Hon'ble NGT as follows -

2. Demarcation of Varuna and Assi River

2.1 It is being humbly submitted before the Hon'ble NGT that through the OM No.
5111/Sinkamava/Badh/NGT/ Dated 20.07.2023 from the office of the Superintendent
Engineer, Irrigation work division, Varanasi, Executive Engineer, bandhi Prakhand
Varanasi shall demarcate the flood plain zones on map and on spot as per their work
division (Annexure-1). Further District Magistrate, Varanasi through letter no, |
2179/NGTOANO0.367/2022/2023-24 dated 08.02.2024 directed Executive Engineer,
Bandhi Prakhand Irrigation department, Varanasi to demarcate flood plain zones and

erect pillars(Annexure-2). Further for the compliance of order of Hon'ble NGT dated

g f— - v



356

26.04.2024, Municipal Commissioner, Varanasi Municipal Corporation, Varanasi has
sent a letter and directed Irrigation department for demarcation of flood plain zones and

erect pillars vide letter no. 78/ N.G.T/2024-25 , dated 04-06-2024 (Annexure-3).

2.2 It is humbly submitted that as per order dated 08.02.2024 of District Magistrate
Varanasi the task of identifying encroachment on Assi and Varuna River was cast upon
The S.D.M. Sadar, Varanasi and after the submission of report of SDM Sadar, Varanasi
the Varanasi Municipal Corporation, Varanasi will remove the encroachment as per
report of SDM Sadar, Varanasi. It is to bring to kind attention of the Hon'ble NGT that
as per revenue record the width of the river and the flood plain zone of the river are
different and accordingly different departments have the responsibility to remove the
encroachment and in pursuance of the same after submission of report by SDM sadar
regarding encroachment on Assi ,Varanasi Municipal Corporation has removed the .
encroachment on the width of the river Assi and the report of which had been already
been submitted in the previous supplementary affidavit dated 25.04.2024. For the sake
of brevity the report is being hereby attached as Annexure No. 4.

2.3 Furthermore kind attention of this Hon'ble Tribunal is requested to be drawn on

O.A No. 527/2022 (Ganga Sewa Abhivan and Others VS Union of India) pending

before this Hon'bleTribunal in which the core issue involved is for defining the flood

plain zone of river Ganga and its tributaries in the state of U.P. and hence it is humbly -

submitted before this Hon'ble tribunal that one of ' the concern of the present O.A. No.

[ \- b
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483/2022 regarding demarcation of flood plain zone of Rivers Varuna and Assi be

respectfully be connected with the aforesaid O.A. No. 527/2022, so as to avoid any

contradictory judicial pronouncements.

3. Status of Assi River and discharge of Untreated Sewer and STP

3.1 It is humbly submitted that Varanasi Municipal Corporation Varanasi has

sought a report from Uttar Pradesh Jal Nigam (Rural) which is under Namami Gange

and Rural Water Supply Department of UP Govt, which is the responsible agency

for setting of STP, advance Oxidation Process and treatment of sewage in Varanasi for

River Ganga and Assi.(Annexure-6)

Moreover, Varanasi Municipal Corporation to further its public duty had agreed
in good faith to provide fund to the Uttar Pradesh Jal Nigam (Rural) for seﬁing up
Bioremediation system till the setting of STP and Advance Oxidation Process for any
drainage which flows into river. A detail report is attached for kind information.

(Annexure-5)

3.2 As per office report (Annexure-6) of Jal Nigam (Rural) which comes

under the Namami Gange and Rural Water Supply Department of UP Govt ,the

updated status on the Assi River is that the sewage flowing in the Assi river is classified
as Household or Domestic Sewage amounting around 78 MLD out of which 50 MLD is
diverted for treatment towards Ramna STP and for the remaining 28 MLD, a STP is

being planned to set-up at Bhagwanpur for which approval has been received from

g — i b
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NMCG, New Delhi and the tender process is also completed by awarding the tender in
favour of M/S Enviro Infra Pvt Ltd, New Delhi, for which the Start Date was
07.03.2024 and End Date is 06.12.2025. It is declared by the Jal Nigam (Rural) that the -
construction work has started and till the submission of the report, 5% of work has been

completed.

3.3 It is further submitted that previously since 2021 for the treatment of
remaining 28 MLD sewage Varanasi Municipal Corporation along with Jalkal
Department were doing Bioremediation ( a report has been submitted by Jal Kal dept is

attached as (Annexure-7) and after the approval for setting up of Advance Oxidation

Process from NMCG, New Delhi the Bioremediation process has been discontinued
since May 2024. The standards approved by the NMCG, New Delhi for the Advance

Oxidation Process is as follows: -

A ® EE Jacae
dloanoio (Fowmo /o) 100 30
dlovroTdo (Moo /<o) 100 50
osfioglo (Moo /o) 160 100
WIhel BB 107 230

For the aforesaid Bhagwanpur Plant the UP Jal Nigam (Rural) has been
appointed as Supervisory Agency and IIT BHU has been appointed to collect the

weekly samples for testing as per standards.
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3.4 Further it is declared that the R.O. of U.P. Pollution Control Board namely
Mr. S.C. Shukla has wrongly and illegally levied the penalty on Varanasi Municipal

Corporation. UP_Jal Nigam ( Rural ) a Agency under Namami Gange and Rural

Water Supply Department of UP_Govt has submitted a report regarding the illegal

imposition of penalty. Report says the BOD were well within the prescribed limits 5 as

per the lab reports which is being attached as (Annexure No.6)

3.5 It is hereby submitted that the Varanasi Municipal Corporation was
illegally penalized by the UPPCB as the Varanasi Municipal Corporation is not the
concerned agency which was well within the knowledge of the R.O. namely Mr. S.C.
Shukla and hence, it is being prayed before the Hon’ble NGT that the penalty levied by
the UPPCB on Varanasi Municipal Corporation be quashed and the responsibility be
fixed on the responsible agencies assigned for doing the specified work (Annexure-8
).VMC has also requested to UPPCB for withdrawal of penalty and show cause notice.

Annexure-9).

4. Status of Varuna River

41 It is humbly submitted that as per joint meeting dated 09-04-2024
(Annexure No.-10) with Chief Secretary Govt. of UP the responsibility of various
works to be done for Varuna River was fixed and every agency was instructed to carry .

out the work as per the work distribution in which (point no. 2 of below attached

4 L b
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minutes) the responsibility of tapping of Drain and construction

of STP on River

Varuna had been fixed on Namami Gange and Rural Water Supply Department and UP

Jal Nigam (Rural) dept. The table describing the work to be done by each agency is as

follows —
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4.2That after the aforementioned meeting the DM, Varanasi took update of the
work assigned by the Chief Secretary and thereafter sent a detailed report to Chief
Secretary categorically stating that the responsibility lies with the UPPCL and Irrigation

Department and they had executed this project. The detailed is attached as Annexure

No.11.
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4.3And further based on aforesaid meeting held by Chief Secretary UP dated
09.04.2024 , Commissioner Varanasi Division, Varanasi had conducted a meeting dated
27.07.2024 (Annexure No.12) For the sake brevity the update of work taken by the

Commissioner, ~ Varanasi Division, Varanasi is reproduced below —

, |8
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44 From the perusal of minutes of both the meetings the liability and

responsibility, specifically for the drainage and setting of STP on River Varuna has

been fixed on Namami Gange and Rural Water Supply Department andUP Jal Nigam
(Rural).

4.5  Further it is declared that the R.O. of U.P. Pollution Control Board namely
Mr. S.C. Shukla was well aware of the meeting held and decision taken still he has
wrongly and illegally issued the Show cause Notice and levied the penalty (Annexure-
8) on Varanasi Municipal Corporation for drainage flowing in Varuna river which is
completely illegal as the Varanasi Municipal Corporation is not the responsible agency
to carry out the works for which Mr. S. C.Shukla, R. O. . UPPCB had imposed the

penalty on Varanasi Municipal Corporation. Hence, it is prayed before the Hon’ble

PRE S L




367

NGT that the impugned Show Cause Notice and the penalty levied against the Varanasi

Municipal Corporation be quashed and the responsibilities to be fixed on the concerned

departments.
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NGT owder

It N 09- Court No. 1
em No.
BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application No. 483/2022
Ashish Kumar Mishra & Ors. Applicant(s)

Versus

State of UP & Ors. Respondent(s)

Date of hearing: 26.04.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondent: Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB (Through VC)
Mr, Ankit Verma, Adv. for the Statle of UP
Mr. Bhanwar Pal Singh Jadon & Mr. Chetan Jadon, Advs. for Municipal
Corporation Varanasi

ORDER

1. In this Original Application, the issue relates to demarcation of
flood plain zone of river Varuna and Assi, tributaries of river Ganga in
Varanasi and encroachment on their flood plain zone and pollution on

account of illegal discharge of untreated sewage in both the rivers.

2, So far as the issue of demarcation of flood plain zone of river Assi is
concerned, the report dated 25.04.2024 filed by the Urban Development

Department of State of UP states that the District Magistrate in
pursuance to the Office Order, mentioned in paragraph 7 of the report

has issued the letter dated 08.02.2024 directing the Executive Engineer

of the Irrigation Department to demarcate the flood plain zone of river
Varuna and Assi. The modalities which wi]| be adopted for demarcation of
the flood plain zone have not bheen disclosed nor any timeline is

mentioned. Hence, the State of UP jg directed to file a fresh report
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disclosing the modalities which will be adopted and norms which will be

followed in demarcating the flood plain zone of river Varuna and Assi.

3. So far as the issue of removal of encroachment is concerned, the
stand of the State is that the encroachment from the flood plain zone
(FPZ) of the rivers have been removed. It is not clarified as to how without

demarcation of the flood plain zone, removal of the encroachment from

the flood plain zone has been done.

% So far as the issue of discharge of untreated sewage in the rivers is
concerned, the report of the UPPCB discloses that in river Assi, out of 78
MLD domestic sewage discharge, 50 MLD is diverted and is being treated
and as of now, rest of 28 MLD untreated sewage is being discharged in
river Ganga. The report further submits that during the inspection,
sample of treated sewage was collected and parameters were found
beyond the prescribed norms in the report dated 18.03.2024. A further
stand has been taken that the treatment of Assi drain is done via
Advance Oxidation Process but the details thereof have not been
disclosed. Hence, in the next report, the complete details of such process
and its result will be placed on record. Further, we find that

bioremediation result provided at Page 157 and 171 indicates that high

fecal coliforms are being discharged to Varuna-Assi by partially trapped

drains.

5. So far as river Varuna is concerned, the report of the PCB mentions
that out of 15 drains meeting river Varuna, 5 were found tapped, 8 were

found to be partially tapped and two were found to be untapped. The total

discharge of untreated sewage in river Varuna from these untapped
drains has not been disclosed. The report further states that the samples

of sewage discharging [rom 10 partially /untapped drains were collected
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which have been found to be beyond the prescribed norms. Hence, it is

clear that the untreated sewage is still flowing from the drains to the river

adding to the pollution in the river. The report of the UPPCB mentions

about issuance of show cause notice for imposition of EC to the

Municipal Corporation but Counsel appearing for Municipal Corporation

has denied receipt of such notices. Hence, the UPPCB in the next report

will duly disclose the outcome of the proceedings in pursuance to the

show cause notice. The UPPCB in the next report will also disclose the
status of household connections to the STPs which have been

constructed /under construction. The report should also provide

performace of STPs and water quality of river Varuna-Assi and up and

down stream of river Ganga where Varun-Assi meets Ganga.
6. Learned Counsel appearing for the Municipal Corporation submits

that 28 MLD sewage discharged in river Assi/Ganga is after

bioremediation. In- the supplementary report, Varanasi Municipal

Corporation has given the details of following proposed STPs:-

S. No. | Proposed STP Capacity in
MLD
1. Bhagwanpur for excess flow of Assi under 55

Namami Gange L
2. |LOTHA FOR 1&D OF DURGA DRAIN under
Namami Gange
3. STP at Deenapur
4. | STP, sewer network and house connection at

55

7
Sujabad
'_______—————_____-
Total 337
— 1 337 ]
7. He submits that the first proposed STP wil] be constructed and will
become functional by 06.12.2025. He is directed to disclose the timeline

of operationalisation of other STPs also.

8. Let the fresh reports be filed by the concerned authorities before

the next date of hearing by e-mail at juclicial-ngt{ujgov.in preferably in the




371

form of searchable PDF/ OCR Support PDF and not in the form of Image

PDF in terms of the observations made above.

9, List on 06.08.2024.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM
April 26, 2024

Original Application No. 483/2022
SN
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Item Nos. 7 to 19 Court o 2
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 515 /2023
Ganga Pollution Applicant
Versus
State of UP & Ors. Respondent(s)
WITH
Original Application No. 516/2023
M/s Sundrop Colonigers Pvt. Ltd. ' Applicant
Versus
State of U.P. & Ors. Respondent(s)
WITH
- Original Application No. 517 /2023
Gokul Chandra Sharma & Ors. Applicant(s)
Versus
State of U.P. & Ors. Respondent(s)
| WITH '
Originai Application No. 518 /2023
(IA. No. 06/2024)
Sri Math Jagatguru Ramanand _
Acharya Peeth & Anr. Applicant(s)
Versus
State of UP & Anr. Respondent(s)
WITH
Original Application No. 519 /2023
Smt. Meena Mishra Applicant
Versus
State of U.P WITH Respondent

Original Application No. 520 /2023



e
Smt, Vimla Devj -

Applicant
Versus
State of U.P

' Respondent
WITH '

Origina] Application No. 521 /2023

Sarvamangla Adhyatmg Yog Vidya Peeth Applicant
' _ ’ Versus
Union of India & Ors, Respo‘ndent(s)
WITH
) Original Application No. 522 /2023
Shri_ Shri G.umji Tapastha]; Applicant
Versus
State of U.P. & opg. Respondent(s)
A WITH
Origina] Application No. 523 /2023
Vinod Kumar Pandey Applicant
. Versus
State of U.P. & Ors. Respondent(s)
WITH
Original Application No. 524 /2023
Ram Rekha Jajswa] Applicant
Versus
State of U.P. & Ors. Respondent(s)
WITH

Original Application No. 525 /2023

Pt, Ram Chandra Sharma

Applicant
Versus
State of U.P. & Ors,

Respondent(s)
WITH

Original Application No. 52¢ /2023
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Ganga Sewa Abhiyan & Ors.

Applicant(s)

Versus

Union of India & Ors. Respondent(s)
WITH

Original Application No. 527 /2023

Kautilya Society through

General Secretary & Anr. Applicant(s)
Versus

Union of India & Ors. | Respondent(s)

Date of hearing: 15.03.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Mr. Vijay Chandra Srivastava & Ms. Sunita Sharma, Advs. for Applicant
in OA 515/2023

Mr. Manoj Kumar Singh, Adv. for Applicant in OA 518/2023 (Through
VC)

Respondent: Mr. Bhanwar Pal Singh Jadon & Mr. Chetan Jadon, Advs. for the State of
UP

Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB (Through VC)
Mr. Vibhav Misha, Adv. for Prayagraj Development Authority

Mr. Sumeer Sodhi & Mr. Chaitanya Sharma, Advs. for R - 26 in OA
515/2023

Mr. Amit Tiwari & Mr. Chetanya Puri, Advs. for Varanasi Development
Authority in OA 527/2023 -

Mr. Ajay Kumar Singh & Mr. Rohit A. Sthalekar, Advs. for R - 6 to 8 in !
OA 527/2023 :

Mr. Atif Suhrawardy, Adv. for CPCB in OA 515 & 526/2023 (Through

vC)

ORDER

The core issue involved in these petitions revolves around defining
the flood plain zone of river Ganga and its tributaries in the State of UP

and action by the concerned authorities to protect the flood plain zone.

2. In terms of the previous order, Counsel for the State of UP has filed

the compilation in five vplumcs containing the various orders passed by
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the High Court and Rules, Regulations, Bye-laws and Circulars in this

_ regard.

3. The flood plain is required to be determined in terms of the
provisions which are contained in The River Ganga (Rejuveﬁation,
Protection and Management) Authorities Order, 2016. In that order, the

flood plain has been defined under Clause 3 (I} as under:

“3.(1) “flood plain” means such area of River Ganga or its tributaries
which comes under water on either side of it due to floods
corresponding to its greatest flow or with a flood of frequency once in
hundred years;

4. In addition to defining the flood plain, the order also defines the

buffer area as under:-

“3. (c)’Buffer Area” means an area which extends beyond the flood
plain of a stream;”
5. Clause 4 (ix) of the order provides for protection of the flood plain

from the construction, as under:-

“4, (ix) the bank of River Ganga and its flood plain shall be

construction free Zone to reduce pollution sources, pressures and to

maintain its natural ground water recharge functions;”
6. Clause 55 of‘ the order deals with functions and powers of District
Ganga. Committee and in terms of Clause 55 (1), every District Ganga
Committee is responsible to perform the duties for rejuvenation,
protection, restoration and rehabilitation of river Ganga and its
tributaries in the specified District as provided in para 6 and 7 of the
order as per the principles specified in Clause 4. Clause 4(ix) has already

been quoted above.

ity
2

e
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7. Clause 24 of the order provides for powers, duties and functions of
the State Ganga Committee and one of the responsibility of the State
Ganga Committee is to protect the flood plains as under:-
“24.(3)(a) coordination and implementation of the conservation
activities relating to River Ganga including augmentation of
sewerage infrastructure, catchment area treatment, protection of
Slood plains, creating public awareness and such other measures
at the State level and regulation of activities aimed at the prevention,
control and abatement of pollution in the River Ganga to maintain its
water quality, and to take such other measures relevant to river
ecology and management in the State concerned;”
8. The powers of the National Mission for Clean Ganga have been
prescribed in Clause 41. Sub-Clause 2 (f) thereof, relates to inter-alia
approval of planning, functioning and execution of programme for
protection of flood plains and reads as under:-
“41.(2)() approve the planning, financing and execution of
programmes for abatement of pollution in the River Ganga including
augmentation of sewerage and effluent treatment infrastructure,
catchment area treatment, protection of flood plains, creating

public awareness, conservation of aquatic and riparian life and
biodiversity and such other measures for promoting environmentally

sustainable river rejuvenation;”
9. The National Mission for Clean Ganga on the basis of the reports
from State Ganga Committee and District Ganga Committee and another
authorities is required to prepare a consolidated report every year in

respect of each specified District abutting river Ganga and its tributaries

which includes the condition of flood plain disclosing as under:-

“49.(1)(d) condition of River Bed and flood plains and habitat in the
specified District;”
10. A perusal of the above clauses clearly reveals that the responsibility
lies with the authorities, at the first instance, to determine the flood plain
and thereafter to take action for protection of the flood plain and carry

out various responsibilities as enumerated in 2016 order. It is not in
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dispute thgt till now the flood plains have not been demarcated. So far
nothing has been placed on record indicating what parameters and
methodology have been adopted for demarcation of the flood plain in
terms of the definition of flood plain as provided in the order of 2016. A
Standard Operating Procedure (SOP) is required to be prepared for
demarcation of flood plain of River Ganga and its tributaries in the

Districts.

11. Learned Counsel appearing for State of UP has submitted that the
entire stretch from Bijnor to Ballia has been divided in two phases. The
first phase is from Bijnor to Unnao and the second phase is from Unnao
to Ballia. He submits that the study in respect of ascertainment of flood
plain in the first phase has been completed by Central Water Commission
and for the second phase it is being conducted by National Institute of
Hydrology (NIH), Roorkee. Learned Counsel for the State has al:«;,o failed to
point out as to why the responsibility for defining the flood plain in the

second phase has been entrusted to NIH instead of CWC.

12. In this background, Counsel for the State has prayed for six week’s
time to place on record a comprehensive report by the State disclosing
the parameters for determining the flood plain, the action taken by the
authorities for defining the flood plain and as to how the District and
State Committees formed under 2016 order are discharging their
responsibilities to protect the flood plains of river Ganga and its
tributaries in the State of UP when even the flood plain has not been
defined till now.

13. List on 27.05.2024.

Prakash Shrivastava, CP

AN
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Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM

Dr. Afroz Ahmad, EM
March 15, 2024
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a3, Soforas the issue of remaval of encroachment s concerned, the stand of the State is that the encroachment from

the flood plain zone (FPZ) of the rivers have been removed, it is not clarified as to how without demarcation of
the flood plain zone, removal of the encronchment from the flood plain zone ths been done.
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¥da<g Jian [Fpe
National Mission for Clean Ganga

File No.: TE/3/2022-0/0 ED(TECH) NMCG Dated: o1 December, 2023

To,
\A(G;s ORAIPL,

902, Ozone House, Khare Town, Dharampeth,
Nagpur — 440010

Sub: Treatment of Assi Drain via Advanced Oxidation Process”, Varanasi, Uttar Pradesh under
Namami Gange Program

Ref:
1. GEM Bid Number GEM/2023/B/3175712. Dated 24/05/2023.
2. RFP Ref No: TE/3/2022-0/0 ED (Tech)/NMCG.
3. Online Negotiation Meeting at 11 AM Dated 09/11/2023.
4. Your letter dated 09/11/2023.
Dear Sir,

This is to notify that your bid for the execution of the " Services for removal of pollutants from Drain
water through installation and commissioning of Advanced Oxidation Process AOP or any Similar
Treatment Process for drain joining River Ganga at Varanasi”, Uttar Pradesh, under Namami Gange
Program for the contract price of Rs. 40.00 cr. (Rupees Forty Crores only) including GST,
is hereby accepted by competent authority NMCG for a period of two years. The contract may be
further extended for one or more years subject to satisfactory performance and requirement
assessment by NMCG and guided by the General Condition of the Contract, clause no. 14 — Contract
Extension, Pg no — 27 of the RFP.

o. It is requested to furnish Performance Security for Rs. 1.20 cr. (Rupees One Crore and
Twenty Lacs only) in favor of the Project Director, SMCG-UP and valid beyond 60 days form
the contract completion period, in the form and manner and as per terms and conditions of the
tender documents within 15 days from the date of issue of this LOA. You are also requested to
execute the contract agreement within 25 days from the date of issue of this LOA.

3. The contract price as per rates quoted are tabulated in Annexure-1.

4. Technical proposal submitted by you shall form: a part of the contract. In addition, a detailed
work plan for the project needs to be submitted to SMCG-UP for their approval, if required,
through combined site visit and the approved work plan shall be made part of the contract
agreement.

5. The flow monitoring mechanism shall be as per the RFP. The same shall be clearly articulated in
the work plan and flow data management shall be approved by SMCG-UP and shared with
SMCG-UP (R)/NMCG, so that the same is made part of the contract agreement.
N
= alh @k

Pagelofa

RS, (Srer oifda werera, ora wameE, T4 famra et T wear fanmen, aRd avan)
NOp— g ddl, SR & d Jeea e fgum, gfewm e, o Reei-110002
, ry of Jal Shakti, Department of Water Resources, River Development & Ganga Rejuvenation, Government of India)
Firet Floor, Major Dhyan Chand National Stadium, India Gate, New Delhi-110002
Ph.: 011-23072900, 23072901
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16.
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Payment Schedule shall be as per General Conditions of Contact, Clause no. 12 — Payment, page
no 26 of the TFP document.

SMCG-UP shall be the appointed authority for monitoring the performance of the plant and
verification/validation of the monthly performance report.

The payment shall me made by NMCG after approval of the monthly performance report which
should be based on Third Party assessment.

Please acknowledge the receipt of this letter and convey acceptance of all terms and conditions
with 7 days of receipt of this letter to SMCG-UP with a copy to NMCG.

SMCG-UP shall issue the requisite 'Notice to proceed with work' upon receipt of your
acknowledgement, receipt of Performance Guarantee in full in approved form as per RFP,
approval of work plan and signing of contract agreement. Other terms and conditions of the RFP
shall prevail.

The Oxidation plant shall be fully functional within three months from the issuance of “Notice to
proceed with work’.

. This is a performance contract (service contract model), and hence the approved rate would be

reduced by 5%for the entire period, if the starting date, as agreed for service delivery, s breached.

The system to be put in place and treatment of Assi nala must be started within 9o days as
proposed. If contractor fails to achieve the timeline, the 1% penalty will be levied on per day basis.

NMCG/ SMCG-UP will monitor the progress of the work on a continuous basis.

As deliberated in the EC meeting and recorded in the EC minutes, the payment will be on the
actual treatment quantity and no payment will be made during the monsoon season.

This issues with the approval of competent authority.

Your Sincerely,
For National Mission for Clean Ganga

M0

b

(REE FAR)
Ao (alisEr), TATRAETST

Page 2 of 4
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Copy for kind perusal to:
1) Project Director, SMCG-UP

Copy for information:
1) PPSto the Secretary, DoWR, RD&GR

2) PS to Director General, NMCG )
3) PS to Executive Director (Technical) / PS to Executive Director (Projects) / PS to Executive

Director (Finance) NMCG
4) Guard file

Page 3 of 4
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Annexure-1

Assi Nala
S. No. | Activity Unit [ Fixed Cost per day l
(in INR)
! Service cost for providing - [ MLD 29,850/ I
committed water quality of drain (Excluding GST)
| water ‘

*All cost to be inclusive of all T & P, POL and labour components complete.

Contract price has been derived as below:
the tender

Contract price is Rs 29,850~/ per ML excluding taxes for two years’ contract as per T&C of
document. The payment shall be made on actual treatment quantity and no payment shall be made

during monsoon period.

Considering a wet period of 3 months and average flow of 22 MLD (flow varies from 15-30 MLD),
the maximum fund outgo in the project shall be Rs 40.00 cr. (Avg flow 22 MLD X Discounted r:ate
Rs 20850/~ per ML X 1.18 (GST) X 240 days per year (excluding monsoon period) X project duration

of 2 years).

@At _

Page 4 of 4
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dar #,

The Managing Director,
UP Jal Nigam (Rural),
6, Rana Pratap Marg, Lucknow - 226001

9~ Reg. Treatment of Assi Drain via Advanced Oxidation Process”, Varanasi,
Uttar Pradesh under Namami Gange Program

Sir,

As you are aware that NMCG has approved a project for treatment of Assi
Drain (excess flow) in 52%¢ EC meeting. This is a service model-based project
wherein payment shall be made to the agency per million litre of the treated

wastewater. M/s ORIAPL JV has been selected agency for the work. As per RFP
BOD, COD, TSS, and DO will serve as Key Performance Indicators (KPIs).

2. While the outlet parameters will be monitored online and reported to NMCG
and SMCG, it is also proposed to have the performance report appraised by a
third-party agency. In this regard, Banaras Hindu University, Varanasi, an
empaneled Third-Party Appraisal (TPA) agency in NMCG, will be responsible for
evaluating the performance report, as per the requirements of LoA.

3. Furthermore, NMCG has appointed UPJN-Rural as the supervising agency [or
the project, and the supervision charges shall .be as per existing applicable
norms (amount to 4% of the project cost). It is expected that treatment of
overflow will start before Feb 2024. Thus, you are requested to direct the
concerned division of UPJN- Rural to take the supervisory role in the project.

4. This has the approval of DG, NMCG,

Thanking You. //EQG\{?Q&(\/‘A/
Enclosed: 2 u_ﬂ/,»‘ \
(31, UeoT FHAR)
fARAF (THAh)

Copy to: - The Project Director, SMCG-UP Plot No-18, Sector-7 Gomati Nagar
Extension Lucknow - 226001, UP
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Internal circulation: -
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TE/3/2022-0/0 ED(TECH) NMCG-NATIONAL MISSION FOR CLEAN GANGA

—

‘ 2’3}?4024
! HEAT - TE/3/2022-0/0 ED(TECH) NMCG
ST TLEhIT
Ster QIR sTeIy
St dare, @& Rrwra d st desTor R
v caes v fhee
frpe efar e, @ Rwelr — 110001,
fstiep: \@\.01. 2024
[ar &,

Dr. Rajeev Pratap Singh

mstitute of Environment & Sustainable
Development, Banaras Hindu University,
Varanasi- 221011

fs":- Reg. Treatment of Assi Drain via Advanced Oxidalion Process”, Varanasi,
Uttar Pradesh under Namami Gange Program
Sir,

This is bringing to your kind notice that NMCG has approved a project of treatment
of Assi Drain (excess flow). This is a service model-based project wherein payment shall
be made to the agency per million litre of the treated wastewater. M/s ORIAPL JV has
been selected agency for the work and UPJN (Rural) shall be supervising agency for the
project. As per RFP BOD, COD, TSS, and DO will serve as Key Performance Indicators
(KPIs).

2. While the outlet parameters will be monitored online and reported to NMCG and
SMCG, it is also proposed to have the performance report appraised by a third-party
agency (TPA). As you are an empaneled TPA agency in NMCG, it has been proposed to
engage your services and expertise for evaluating the performance report of the project.
The samples of the treated wastewater are required to be tested for KPIs by third party
on weekly basis.

3. You are requested to submit the proposal for the applicable lee against the appraisal
of performance reports and sample testing.

4. This has the approval of DG, NMCG. o
Qﬁ)}’"' \ 7"
Thanking You. . »- L\°
~ \
e
(. udior FHR)
e (depahdl)

Enclosed:

Copy to: - The Project Director, SMCG-UD Plot No-18, Sector-7 Gomali Nagar Extension
Lucknow - 226001, UP

Internal circulation: -

PS Lo DG, NMCG/PS to ED (P)/SWME (RG)
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_ BANARAS HINDU
o) UNIVERSITY

Dr. Rajeev Pratap Singhesaas

Associate Professor

Institute ol

Environment and

Sustainable Development (IESD)
Bunaras Hindu University

Varanasi

221 005,

Uttar Pradesh,

INDIA, T: 919935912997
E: rajeevprataps@gmail.com
rps.iesdagbhu.ac.in

Analysis of Assi River (Date: 02/05/24)

s‘tmplmg P o BC BOD COD Coliform

sites (ppm) | (us/cm) (MPN index per

100 ml)

Inlet (2.5.24) | 7.08 737 2120 99 212 3.5% 10°

Outlet 7.25 80 1070 54 120 2.0% 10°

(2.5.24)

Analysis of Assi River (Date: 22/05/24)

Sample pH EC (uS/cm) | TSS BOD (mg/l) | COD (mg/l) | Coliform
(MPN
index per
100 ml)

Inlet 7.88 1110 318 99 361.35 3.9x10°

Outlet 7.94 1130 282 57 240 1.7x 10°

without :

ozonization

Ozonised 7.75 1160 56 60 84 l 800

Outlet |

Analysis of Assi River (5/06/2024)

Sample pH EC (uS/cm) | TSS BOD COD (mg/l) [ Coliform

(mg/) (mg/l) (MPN index
per 100 ml)
Inlet 7.8 = 0.508 1260 + 216+8.02 | 54+1.15 | 320+ 3.73 3.3x 10°
19.67 ]

Outlet 7.98 £ 0.45 1130+ 14.54 | 128482 | 24+047 | 143 £ 2.89 2.0= 10°

without

ozonization

Ozonised 7.85+0.393 | 1090+ 5.71 49+ 5.77 18+ 0.57 | 61 +2.54 920

Outlet

Analysis of Assi River (10/06/2024) B

Sample pH EC TSS (mg/l) | BOD COD (mg/l) | Coliform
(uS/cm) (mg/l) (MPN index

per 100 ml)

Inlet 7.53 £0.32 | 1030 298 =8.60 105+ 1.61 | 382 +4.58 3.9x 10°
+11.23

Outlet without 7.65 £0.46 | 932 153+4.59 | 57=1.04 176 = 2.64 2.0x 10°%

ozonization +14.72

Ozonised 7.76 £ 663 =840 | 45+ 1.53 19+ 0.75 | 67+ 0.80 1020

Outlet 0.52

.l"/ \l
A A

wiww . bhu.ac.in
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Analysis of Assi River (19/06/2024)
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BANARAS HINDU
) UNIVERSITY

Dr. Rajeev Pratap Singheyaas

Associate Professor

Institute of  Environment
Sustainable Development (IESD)
Banaras Hindu University
Varanasi -~ 221 005, Uttar Pradesh,
INDIA, T: 91-993591 2997

E: rajeevprataps@gmail.com
rps.iesdibhu.ac.in

and

Sample pH EC TSS BOD COD (mg/l) | Coliform
(nS/cm) (mg/) (mg/l) (MPN index per
100 ml)
Inist 8.28+041 | 1270+ 326 + 156+ 416£570 | 3.3% 10°
13.70 6.53 2.74
0}1”01 8.11+044 1020 =+ 135+£3.71 | 99+ 2.79 | 235 + 3.38 | 1.7< 10"
without 13.52
ozonization
Ozonised | 7.65+039 |[G6G80+7.40 |52+ 1.66 |26+2.16 | 73+2.50 | 621
Outlet
Analysis of Assi River (25/06/2024)
Sample pH EC TSS BOD COD (mg/l) | Coliform
(nS/em) | (mg/) (mg/l) (MPN index
per 100 ml)
Inlet 7.86+0.52 1280 + 339+ 186+ 4.58 | 538+9.86 | 3.5x 10°
25.2 8.47
Outlet 8.17+ 0.56 1060 =+ 145+3.58 | 121 £ 3.38 | 284 £ 5.03 1.7x 10°
without 19.5
ozonization
Ozonised | 8.38 = 0.42 61097 [45+1.17 [31+099 |82+ 1.96 753
Outlet B
Amnalysis of Assi River (02/07/2024)
Sample pH EC (uS/em) ‘ TSS BOD coD Coliform
(mg/l) (mg/) (mg/l) (MPN index per
100 ml)
Inlet 6.63 + 1460 + 367+ 118+ 341 + 3.5%10°
0.19 20.44 .17 3.25 7.34
Outlet 741 + 1144 = 127+2.92 | 88281 | 242 + 2.0x 10°
without 0.17 24.02 6.16
ozonization
Ozonised 7.95+ 786+ 13.8 59+ 1.74 24 £0.64 | 53+ 1.27 | 790
Outlet 0.22
Analysis of Assi River (09/07/2024)
Sample pH EC (uS/cm) | TSS BOD COD Coliform
(mg/l) (mg/l) (mg/l) (MPN index per
| 100 ml)
Inlet 6.8+ 1210 £ 36.6 | 286+ 132 + 383 + 3.9x 10°
0.16 8.5 4.48 12.7
Outlet 7.7+ 930 +32.5 142+ 4.8 | 85+255 | 267+ 2.3x 10°
without 0.23 . 9.07
ozonization
Ozonised 73+ 724 +21.7 43+ 1.63 | 17+£0.61 |57+ 1.93 | 820
Outlet 0.26
N
Jrarm iy
wiwiw . bhu.ac in

| | i
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BANARAS HINDU

Analysis of Assi River (15/07/2024)

%) UNIVERSITY

Dr. Rajeev Pratap Singhryaas
Associate Professor

[nstitute of Environment
Sustainable Development (IESD)
Banaras Iindu University
Varanasi — 221 005, Uttar Pradesh.
INDIA, T: 91-9935912997

E: rajeevprataps@gmail.com
rps.iesd@hbhu.ac.in

and

Sample pH EC TSS [ BOD CcOD Coliform
(uS/cm) | (mg/l) (mg/1) (mg/l) (MPN index per
100 ml)
Inlet 8.11+0.23 1280 + 320+£9.76 | 146 + 402 + 4.6x 10°
35.4 5.11 10.05
QOutlet 7.97+0.24 1050 + 180+4.41 | 99+324 | 286 2.7% 10°
without 34.] 10.86
ozonization
Ozonised 758+0.21 742 + 54+144 |26+0.80 | 78+ 1.88 ] 860 J
Outlet 214 r
//
31.07.2024
2N
Ao

wiwriw . bhu. ac din
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Status of drains in Varanasi City

S.N. | Name of Flow Tapped [ Name of 'ﬁip_—markg
Bralne (MLD) | (Y/N) | STP with
In¥Yr installed '
L — l 2007 | | capacity |
Ganga River D i o . = _ij
1 | Assi/Nagava 78.0 Partilly SOMLD | Present flow in Assi/Nagava drain is about 78 MLD. |
_ | Drain | " | Tepped STP From total flow of the drain approx. 50 MLD is being |
2 Nakkha Drain 5.0 Partilly Ramana/N treated at Ramna 50 MLD STP and rest approx. 28 MLD '
. Tapped agwa MP-S goes down in River Ganga. To arrest and treat exccess
3 Samneghat 1.17 Partiily quantity of sewage of Assi/Nagava drain, construction of |
_ Drain ) | Tapped 55 MLD STP at Bhagwanpur has been approved by
NMCG. Bidding process has been completed, letter of
award has been issued and agreement shall be signed
shortly and work likely be started thereafter and will |
‘ take about 02 years time for completion. However, as
interim measure, bioremediation is being carried out by |
Nagar Nigam, Varanasi. In addition to this, NMCG has
also approved project for treatment of excess quantity |
of flow through Assi drain by Advance Oxidation Process |
till the work of construction of 55 MLD STP is
completed. Work is under progress and the plant shall
become operational by February, 2024.
Intereeption and diversion of Nakkha drain is proposed
under above mentioned 55 MLD  STP at Bhagwanpur.
For interim measure bioremediation is being carried oul [
by Jal Kal Depurtment, Nagar Nigam. Varanasi.
Samne Ghat drain is tapped and diveried through
Assi imterceptor sewer pipe line. Overflow is oceurring |
due to choking of this sewer line. Jal Kal Department.
Nagar Nigam. Varanusi has been informed for cleaning
of this pipe line. Desilling is in progress and Jal Kal
Department. Nagar Nigam. Varanasi is conducting
= S ) | bioremediation of this drain till desilting is completed.
| 4 Shivala Drain 5.00 [ ¥ #» ) o
5 | Harishchandra
‘ | hat Drain F 250 [ ¥ oo .
6 Mansarover
! | Ghat Drain [ i } Y I I
7 | Pandeyghat Ry
| Drain ] {_ N l
8 [ Dr.R. P. Ghat 30.00 j ||
Y

Drain |

| 1) i

9 | Meerghat Drain } Y | 80MID

T |

10 | Lalitaghat Drain |y | sTP :'
) e el Dinapur/ ‘

| 11 | Jaleshanghat .
| Drain 4.50 { y | Konia MPS
12 | Manikarnikagha )
t Drain Y
13 | Sankthaghat | | |
Drain Y

‘Mehtaghat F -
| Drain 1459 Y
15 | Ramghat Drain oy
| 16 Paﬁc_ﬁg_a_n_ga_gﬁ; o
|| tDrain i ] ]y v;

e TS




Bramhaghat
Drain Y
Lalghat Drain Y
ilochanghat :
Tnlc': g 450 |
| Drain Y |
Teliya Drain 2.80 Y
Bhainsasur 0.40 j .:
Drain ' Y | ‘ |
|
Rajghat Drain 020 | _ ] N — -
Rajghat Outfall | 118.0 | i — }
: 8
(Shahi Nala) Tapped | O/ 40 )
MLD STP |
J Dinapur
F
24 | Rambhag Ghat |
| Drain 82 y |
25 | BaluaGhat ' Y |
Drain 0.13 10 MLD
26 Shakti Ghat Y STP 2
Drain 0.4 L | Ramnagar
27 | Salotri Ghat Y
Drain 0.34 ——
28 Hanuman Ghat
. _09 Y — e — = =
Bran 0 Newly added in Nagar Nigam Area. Proposal sent for
2 Sujabad Drain | , o N approval under AMRUT 2.0 program —
Varuna River - I
30 [Phulwariya | . . = | tapping has been done by Irrigation Department and
30 Phuiwartva | 7.60 Ly diverted to 140 MLD STP at Dinapur. Over flow of
Drzn Bazar i ] tapped drain is discharging into River Varuna which is
2 ga,.a: e | 2.00 [ ¥ 140MLD required to completely tapped by concern department.
| STP
I
32 Ra}a_ Bazar j 0.10 ! g ! Dinapur/
AP . L.— ——#—u-———l Chauka !
33 | TeliyaBag 1800 | Ghat MPS i
Drain I | S :
34 | Nakkhighat ’ p— i |
Drain N ¥ |
35 | o I Partially
NEMEDln || B0 | e ‘ 120 MLD : B}
36 | NaiBastiDrain | 3.00 |y | o . -
37 | SarangTalab | | '_T Goithaha | For interim measure, tapping has been done by |
oy [ 1.50 | y i Irrigation Department and diverted to 140 MLD at
38 | Central Jail 'I [ I Dinapur, however the flow will ultimately reach at
| Drain J 6.30 i Y | Goithaha 120 MLD STP , once entire Trans-Varuna is
39 1 Orderly Bazar | " I | 140 MLD covered by sewerage network.
Drain | | Y ) STP Over flow of tapped drain is discharging into River
40 ;r:iT’a“tha | 150 i ' Dinapur/ | Varuna which is required to completely tapped by
Ll | | 120 MLD concern department. |
41 Khajuri Colony | 355 | TP _
—forain____ | * ¥ | Goithah !
42 | Banaras Drain | - ! i
8| S S
e )
Durga Drain 37.00‘T N [ DPR..for interception, diversion and construction of STP of
' ) Kational Mission For Clean Ganga (NMCG) in April, 2022 for
e approval. Approval is awaited. o

\ ™~y

LA

| |
. | capicity 55 MLD for treatment of Durga drain has been sent to
\ P dal Nigzm (Urban)
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T Y # FreRa & @ el @ e

i’iow

|
|

-

|

{

f “Name of | Tapped | Nameof | Remarks
/ Drains (MLD) | (Y/N) STP with
in¥Yr installed
e S AT capacity | S
1 Phulwariya 7.60 tapping has been done by Irrigation Department and |
Drain ) Y diverted to 140 MLD STP at Dinapur. Over flow of
2 Sadar Bazar | tapped drain is discharging into River Varuna which is |
. 2.00 ’ 140 MLD z department
| Drain ki e ¥ - STP required to completely tapped by concern department.
3 Ra]a. Bazar 0.10 | Dinapur/
Drain | Y
. TelivaBa 4 s TP Chauka
I 1800 | | Ghat MPs
| Drain _f !
5 Nakkhighat - .! .|
| Drain ] Y - — |
6 Narokhar | Partially
‘l Drain 750 . Tapped | 120 MLD -
i Basti Drain | 3.00 | ste . i
|4 R T Y r' Goithaha | For interim measure, tapping has been d°“LeD :‘:
8 SarangTalab  , ¢ J Irrigation Department and diverted to 140 M
et I L Dinapur, however the flow will ultimately reach ?t
9 Central Jail 6.50 | Goithaha 120 MLD STP , once entire Trans-Varuna s :
| Drain : e . covered by sewerage network. o ‘
10 | Orderly Bazer 7.00 | 140 MLD Over flow of tapped drain is discharging into River
. prain : ' { STP varuna which is required to completely tapped by
11 | Chamrautha | ¢ | Dinapur/ | concern department.
| |Drain N 10Mw
12 | Khajuri Colony | 150 | sTP
| | Drain | Y | Goithaha
13 Banaras Drain | 1.00 —]
ji=2 Y |
Moss T . % |
14 guk.ulganj 950 | . | I |
rain | ! 1 7 : : : i '
in | N DPR for interception, diversion and construction o_f STP }
15 Durga Dreit 30 ! | of capacity 55 MLD for treatment of Durga drain has |
_rl o3 been sent to National Mission For Clean Ganga (NMCG) i
| i i __J_i_n April, 2022 for approval. Approval is awaited. |
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7 / SILIKON BIOTECH PRIVATE LIMITED

3 < Environmental Testing (NABL Accredited Lab) & Biornedical Waste Treatment

e

_ CIN MO 1 U74999UpP201/PTC0O9101 | GSTIN : 09AAYCS2616MIZ)
w Saanr HO : Silkon House, Lane No 3, Maa Laxmi Neaggar, Kanchanpur, BLW, Varanasi - 221005
Tel: 1901-54270063773, 08046057462 | EMall : silkonbiotech@grnail.corn, Web : biotech.silkonhouse.in
Revision No.00 — N— -
TEST REPORT
NAME & ADDRESS OF CUSTOMER ULR No. TC859424000001291F
lssued to- Bioxgreen Technology Pvt. Ltd. Job Order No. SBPL/WW/1001904
3 Floor, No 19, Ghatala Tower, Avenue Report Issue Date. 07/03/2024
Road, Nungambakkam, Chennai - 600034.
Waste Water Sample Analysis Report
Type of Sample Drain Water
Date of Sampling 02/03/2024
Test Start Date 02/03/2024
Test End Date 07/03/2024
Sampling Done By Sample Provided by Customer
Sampling Method 15:3025 Part-1
Sample Code WW-1106
Sample Quantity 3 Lit.
Packing Condition Packed
Sampling Location Saket Puliya (Inlet)
Test Result
S. No. Parameter Unit | Result | Permissible Test Method
Limnits
1. pH - 7.43 6.5-9.0 IS:3025 (Part-11)
. Total Suspended Solid (TSS) mg/ 184.5 100.0 1S:3025 (Part-17)
3. | Biological Oxygen Demand (BOD, at 27 °C for 3 days) mg/l | 85.0 30.0 1S:3025 (Part-44)
4. Chemical Oxygen Demand (COD) mg/l | 288.0 250.0 1S:3025 (Part-58)
Checked By i
*¥*END OF REPORT***
nute:- F

1. The resutts glven above are related 1o the tested sample, o5 received & mentioned parameters. The customer asked for the above tests only.

2. The Result Tested as per Requirement of Customer,
2. This Report cannot be used as evidence in the court of law and cannot be used In part or full in any media without prior permission.

4. Sample will be disposed after 15 days from date of issue of Test Report.
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</  SILKON BIOTECH PRIVATE LIMITED

Environmental Testing (NABL Accreditod Lab) & Riornedical Waste Treatment

. Bk
CIN NO : U74999UP2017PTC0O91011 | GSTIN : 03AAYCS2616M)
HO : Silkon House, Leane No 3, Mcia Leiymi Nagar, Kanchanpur, BLW, Varancsi - 22105;

o) swae
Tel: +81-5437963773, 08046057402 | EMall: -'f""J”b*UtBGhrwqmcurtorn Web : biotech silkonhouse.in
Revision No.00 T ———————

TEST REPORT

PRI _==-

ULR No. TC859424000001292F
Job Order No.  SBPL/WW/1001905

NAME & ADDRESS OF CUSTOMER
Issued to- Bioxgreen Technology Put. Ltd.

3" Floor, No 19, Ghatala Tower, Avenue Report Issue Date. 07/03/2024
Road, Nungambakkam, Chennai- 600034,
Waste Water Sample Analysis Report
Type of Sample Drain Water
Date of Sampling 02/03/2024
Test Start Date 02/03/2024
Test End Date 07/03/2024
Sampling Done By Sample Provided by Customer
Sampling Method 1S:3025 Part-1
Sample Code Ww-1107
Sample Quantity 3 Lit.
Packing Condition Packed
Sampling Location Ravidas Park (Outlet)
Test Result
S. Na. Parameter Unit | Result | Permissible Test Method
Limits
1. pH . - 7.65 6.5-9.0 1S:3025 (Part-11)
2. | Total Suspended Solid (TSS) mg/l | 86.6 100.0 I5:3025 (Part-17)
3. Biological Oxygen Demand (BOD, at 27 °C for 3 days) | mg/l 25.0 30.0 15:3025 (Part-44)
4, Chemical Oxygen Demand (COD) mg/l 96.0 250.0 15:3025 (Part-58)
Checked By Aut? ﬁi}d’s?m\
@ tam )}
{ &@_t/)“\)f
\\'A’E‘ ‘m /
*44END OF REPORT***
hNote:-

1. The results given above are related to the tested sample, as received & mentioned paramelers. The customer asked for the above tests only.
2. The Result Tested as per Requirement of Customer.

3. This Report cannot be used as evidence in the court of law and cannot bie used in part or full in any media without prior permission.

4. Seple will be dispused after 15 days from date of Issue of Test Report,
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. & © SILWKON BIOTE(

Enwironmental Testing (MABIL Ac

AT PRIVATE LIMITED

credited Lab) & Riomadica| Waste Treatrnent

L[ SRy

Revision No.00

. CIN MO U749990p201 /0710
HO ©Silkon House, Lane Al

NO 3, Maa Laximi Hagar, kane
']\\l L) - 542 a33773

NON | GSTIM O9AKYCS2816M1Z)
3, 0804G057462 | Etall

. hanpur, BLW, Varanasi - 221005
silkonbiotec) iagrnail.eorn, Wek, - bictech silkonhouss.in

IR L o R S B VYT BE—
_= TEST REPORT

NAME & ADDRESS OF CUSTOMER ULR Mo, TCE859424000001608F
Issued to- Bioxgreen Technology Pvt. Ltd. Job Order No.  SBPL/WW/1001925
3" Floor, No 19, Ghatala Tower, Avenue

Report Issue Date.  16/03/2024
Road, Nungambakkam, Chennai - G00D34.

Waste Water Sample Analysis Report

Type of Sample ¢ Drain Water
Date of Sampling T 11/03/2024
Test Start Date : 11/03/2024
Test End Date 1 16/03/2024

Sampling Done By 1 Sample Provided by Customer
Sampling Method : 15:3025 Part-1

Sample Code D WW-1112

Sample Quantity : 3Lt

Packing Condition :  Packed

Sampling Location :  Saket Puliya (Inlet)

Test Result
S. No. Parameter Unit | Result | Permissible Test Method
Limits
i pH - 7.46 6.5-9.0 15:3025 (Part-11)
2. Total Suspended Solid (TSS) mg/l 176.6 100.0 1S:3025 (Part-17)
3. Biological Oxygen Demand (BOD, at 27 °Cfor 3 days) | mg/l 80.0 30.0 15:3025 (Part-44)
4. Chemical Oxygen Demand {COD) mg/l | 276.0 250.0 1S:3025 (Part-58)
. = ]
Checked By
i *3*END OF REPORT***
Note:-

1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. The Resuit fe&led as per Requirement of Customer, o

3. This l:'poﬂ cannot bep:sed as evidence in the court of law and cannot be used In part or full in any media without prior permission.

4. Sample will be disposed after 15 days from date of Issue of Test Report.

TC-R991 347 SR
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7 - .
7 SILKON BIOTECH PRIVATE LIMITED

l

Environmental Testing (MABL Accreditacl Lob) & Biomedical Waste Treatment

' - CIN MO : U74999UP2017PTCOSI0N | GSTIN : 09AAYCS2616M1Z
U SR PL | ) I-I_O_‘: Silkon House, Lana No 3, Maa Laxmi Nager, Kanchanpur, BIVY, Varanasi - 2;113]5;
Tel: +91-5427963773, 08046057462 | EMail ; silkonbiotech@grmail.com, Web : biotech.silkonhouse.in

Revision No.00 e m——" e =
TEST REPORT
NAME & ADDRESS OF CUSTOMER ULR No. TC859424000001609F
Issued to- Bioxgreen Technology Pvt. Ltd. - Job Order No. SBPL/WW/1001926
3" Floor, No 19, Ghatala Tower, Avenue Report Issue Date. 16/03/2024

Road, Nungambakkam, Chennai- G00034.

Waste Water Sample Analysis Report

Type of Sample :  Drain Water
Date of Sampling : 11/03/2024
Test Start Date 1 11/03/2024
Test End Date 1 16/03/2024
Sampling Done By :  Sample Provided by Customer
Sampling Method ¢ 1S:3025 Part-1
Sample Code T WW-1113
Sample Quantity ¢ 3LL
Packing Condition :  Packed
Sampling Location :  Ravidas Park (Outlet)
Test Result
S. No. Parameter Unit | Result | Permissible | Test Method
Limits
T pn [ - 7.66 65-90 | 15:3025 (Part-11)
2 Total Suspended Solid (TSS) mg/l | 84.2 100.0 15:3025 (Part-17)
3. | Biological Oxygen Demand (BOD, at 27 °Cfor 3 days) | me/l | 24.0 30.0 15:3025 (Part-44)
2T Chemical Oxyaen Demand (COD) mg/l | 84.0 250.0 | 15:3025 (Part-58)
=
M
Checked By
#=s*END OF REPORT®™*
Note:-

1. The re<ults given sbove are related ta the tested sample, as received & mentioned parameters. The customer asked for the above tests only.

2. The Result Tested as per Requirement of Customer. ) ) .
3. This Report cannot be used a5 evidence in the court of 1w and cannot be used in part or full in any med:a without prior permission.

4. Sample will be disposed after 15 days from date of Issue of Test Report.
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& 7/ SILKON BIOTECH PRIVATE LIMITED

e environmental Testing (NABL Accredited Lab) & Biomedical Waste Treatment
]

_ . CIN NO : U74090UP2017PTCO2101 | GSTIN : 09AAYCS2618MIZY
EJ SBPL HO : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005
Tel: +01-5427063773, 08046057462 | EMail * silkonbiotech@gmail.com, Web : biotech.silkonhouse.n
fr——————— PO T MO S B QS 28§

“Revision No.00
TEST REPORT
NAME & ADDRESS OF CUSTOMER ULR No. TC859424000001789F
Issued to- Bioxgreen Technology Pvt. Ltd. Job Order No. SBPL/WW/1001948
Report Issue Date. 23/03/2024

1" Floor, No 19, Ghatala Tower, Avenue
Road, Nungambakkam, Chennai - 600034.

Waste Water Sample Analysis Report

Type of Sample :  Drain Water

Date of Sampling : 19/03/2024

Test Start Date ;. 19/03/2024

Test End Date : 23/03/2024

Sampling Done By :  Sample Provided by Customer
Sampling Method ¢ 1S:3025 Part-1

Sample Code : Ww-1123

Sample Quantity = 3Lt
Packing Condition :  Packed

Sampling Location - Saket Puliya (Inlet)
Test Result
S. No. Parameter Unit | Result | Permissible Test Method
Limits

1: pH ) - 7.40 6.5-9.0 15:3025 (Part-11)
2. Total Suspended Solid (TSS) mg/l | 1853 100.0 15:3025 (Part-17)
3 Biological Oxygen Demand (BOD, at 27 °C for 3 days) | mg/l 90.0 130.0 15:3025 (Part-44) |
4. Chemical Oxygen Demand (coD) mg/l 304.0 250.0 15:3025 (Part-58) |

—
Checked By
**¢END OF REPORT®**
Note:-
1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.

2. The Result Tested a5 per Requirement of Customer.
3. This Report cannot be used as evidence in the court of law and ca
4. Sample will be disposed after 15 days from date of Issue of Test Report.

nnot be used in part or full in any media without prior permission.
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7 SILKON BIOTECH PRIVATE L

" | IMITED
Environmental Testing (i Biomedical Waste Treatment
: CIl MO U/749990P201/P1C0O9101) | GSTIN : QuAAYCS2 15
i — N g s S QY Mi
8] swas | HO : Silkon House, Lane No 3, Maa Laxmi Hagar, Kanchanpur, BLW, Vorann‘; -6???10(%
Tel: +91-5427063773, 08046057462 | EMail - :3ilkor‘lbi<.:ler:hrﬁngr|1

ail.com, Web : biotech silkonhouss.in
Revision No.00 m——— - . ——

IABL Accredited Lab) &

TEST REPORT

NAME & ADDRESS OF CUSTOMER

Issued to- Bioxgreen Technology Pvt. Ltd.
3" Floor, No 19, Ghatala Tower, Avenue
Road, Nungambakkam, Chennai- 600034,

ULR No. TC859424000001790F

Job Order No. SBPL/WW/1001949
Report Issue Date.  23/03/2024

Waste Water Sample Analysis Report

Type of Sample :  Drain Water
Date of Sampling 1 19/03/2024
Test Start Date : 19/03/2024
Test End Date T 23/03/2024

Sampling Done By ¢ Sample Provided by Customer
Sampling Method T 18:3025 Part-1

Sample Code : Ww-1124

Sample Quantity o 3Lt

Packing Condition :  Packed

Sampling Location : Ravidas Park (Outlet)

Test Result
S.No. Parameter Unit Result | Permissible Test Method
- - Limits
1 pH - 7.58 6.5-9.0 1S:3025 (Part-11)
2. Total Suspended Solid (TSS) mg/I 92.5 100.0 1S:3025 (Part-17)
3. Biological Oxygen Demand (BOD, at 27 °C for 3 days) | mg/I 28.0 30.0 15:3025 (Part-14)
4, Chemical Oxygen Demand (COD) mg/| 92.0 250.0 1S:3025 (Part-58)
Checked By
$£¢FND OF REPORT***
:OT::;MM gven above are related to the tested sample, @s received & i I par. ters. The cust ashed for Lhe above Lests only,

2. The Pesull Tested as per Requirement of Customer, - . C
3. This Report cannot be used as evidence In the court of law and cannot be used in part or full in any media without prior permission
4. Sample will be disposed after 15 days from date of Issue of Test Report,

o
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TEST REPORT
NAME & ADDRESS OF CUSTOMER ULR No.  TC859424000001887F
Issued to- B:ngmen Technology Pwt. Lid. Job Order No.  SBPL/WW/1001964
3" Floor, No 19, Ghatala Tower, Avenue Report Issue Date.  02/04/2024
Road, Nungambakkam, Chennai - 600034,

Waste Water Sample Analysis Report

1D

3511 DIALYCSIBIS SIIVA)
- 221005

ouUsein

Type of Sample . Drain Water
Date of Sampling : 28/03/2024
Test Start Date T 28/03/2024
Test End Date © 02/04/2024
Sampling Done By *  Sample Provided by Customer
Sampling Method . 15:3025 Part-1
Sample Code 1 WW-1130
Sample Quantity O3t
Packing Condition :  Packed
Sampling Location :  Saket Puliya (Inlet)
- Test Result
S. No. Parameter Unit | Result | Permissible Test Method
’ Limits
1 pH - 7.42 6.5-9.0 15:3025 (Part-11)
2-. Total Suspended Solid (T55) mg/| 176.2 100 iS:3025 (Part-l?}
3. Biological Oxygen Demand (BOD, at 27 °C for 2 days) | mg/l 95.0 30 15:3025 (Part-44)
7 Chemical Oxygen Demand (COD) mg!l 296.0 250 1S:3025 (Part-58)
“--—::.-’:
— Authoﬁ_zb
Checked By / EU
sstant Q l
‘\ . /:?1
N B
“**END OF REPORT***
Note:-

i he above tests only.
cults piven abovo are related to the tested sample, as received & mentioned parameters. The customer asked for the
1. The results g : /]
4 uirement of Customer, ) ) ; T
:. '::« mrfm’:ﬁﬁf evidenee in the court of law and cannot be used in part or full in any media without prios per
- = < £
4. Sample will be dispused afier 15 days from date of Issue of Test Report.
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Revision No.00

Tel: 1 91-642796:

NAME & ADDRESS

Issued to- Bioxgreen Technology pyt. Ld,
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33773, 080460574672 | EMail : sily

TEST REPORT

OF cusTtomer

ULR No. TC859424000001288F
Job Order No. SBPL/WW/1001965
3" Floor, No 19, Ghatala Tower, Avenye Report Issue Date, 02/04/2024
Road, Nungambakkam, Chennai- 600024,
Waste Water Sample Analysis Report
Type of Sample Drain Water
Date of Sampling 28/03/2024
Test Start Date 28/03/2024
Test End Date 02/04/2024
Sampling Done By Sample Provided by Customer
Sampling Method * 1S:3025 Part-1
Sample Code - Ww-1131
Sample Quantity 3Lt
Packing Condition Packed
Sampling Location Ravidas Park (Outlet)
Test Result
S. No Parameter Unit | Result | Permissible | Test Method
LI Limits
m - 7.61 6.5-9.0 15:3025 (Part-11)
1. |p 1S:3025 (Part-17)
2. | Total Suspended Solid (TSS) mefl | 84.6 2 3 [p 1)
- D,at27°Cfor3days) | mg/l | 240 30 15:3025 (Part
3. Biological Oxygen Demand (BOD, a : 5 o5 53025 (Part-58)
a. Chemical Oxygen Demand (COD) mE, - e
Checked By
***END OF REPORT***
Note:-

: ionod m Th rasked for the above tests only.
sul bov lated to the tested sample, as received & mentioned parameters. The customer as
1. The resulls given above are re
2. The Result Tested as per flequirement of Custqml‘.l‘.

hi a3 rt or full in any media
i cannot be used as evidence in the eourt of law and cannot bo used in part o ullin ny

3. This Report can E 2 :

4. Mpi!'. will be dnpus.ed after 1% da-,rs from date of Issue of Test Report

ith npriorpcu issi

10




SILKON BIOTECH PRI

Environmental Testing (NABL Accredited Lab) & Biomedical Waste Treatment

L

&

L

l'!j SBeL

SO ST TR

oy A

VATE LIMITED

CIN NO : U74999UP2017PTCO91011 | GSTIN : 09AAYCS2616M1ZJ
HO : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005
Tel: +91-6427063773 , 08046057462 | EMail : silkonbiotech@gmail.com, Web : biotech.silkonhouse.in

Revision No.00

NAME & ADDRESS OF CUSTOMER

B e e T T T R T Y e—

TEST REPORT

ULR No. TC859424000000803F

Issued to - Oxidegreen Environmental Technologies Job Order No. SBPL/WW/1001841
C-27/108-B, Lahuraveer, Jagatganj, Report Issue Date. 12/02/2024
Varanasi, Uttar Pradesh, 221002,
Waste Water Sample Analysis Report

Type of Sample . Drain Water

Date of Sampling ¢ 07/02/2024

Test Start Date : 07/02/2024

Test End Date :12/02/2024

Sampling Done By ¢ Sample Provided by Customer

Sampling Method : 1S:3025 Part-1

Sample Code o WW-1069

Sample Quantity ¢ 3 Lit.

Packing Condition :  Packed

Sampling Location Nakkha (Inlet)

Test Result

| S.No. Parameter Unit | Result | Permissible Test Method
Limits
1 [pH - 7.37 6.5-9.0 | 15:3025 (Part-11)
| 2. | Total Suspended Solid (TSS) mg/l | 171.2 100 1S:3025 (Part-17)
L3 Biological Oxygen Demand (BOD, at 27 °C for 3 days) mg/| 94.0 30 IS:3025 (Part-44)
| 4. | Chemical Oxygen Demand (COD) mg/l | 304.0 250 15:3025 (Part-58)

Checked By

*+*END OF REPORT***
Note:-

1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. The Result Tested as per Requirement of Customer.
3. This Report cannot be used as evidence in the court of law and cannot be used in part or full in any media without prior permission.
4. Sample will be disposed after 15 days from date of Issue of Test Report.

TC-B594
1. Lab : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005

2 Plant : Vill Bhadon, Martinganj, Azamgarh - 223224




SILKON BIOTECH PRIVATE LIMITED

Environmental Testing (NABL Accredited Lab) & Biomedical Waste Treatment

[

ﬁE'J SBEL HO : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005

Tel: +91-5427963773 , 08046057462 | EMail : silkonbiotech@gmail.com, Web : biotech.silkonhouse.in
Revision No.00 e = e b ar S NOSEPL QSE 0000 —

CIN NO : U74999UP2017PTCO0S1011 | GSTIN : 0SAAYCS2616M12J

TEST REPORT

NAME & ADDRESS OF CUSTOMER ULR No. TC859424000000804F
issued to - Oxidegreen Environmental Technologies Job Order No. SBPL/WW/1001842
C-27/108-B, Lahuraveer, Jagatganj, Report Issue Date. 12/02/2024
Varanasi, Uttar Pradesh, 221002.

Waste Water Sample Analysis Report

Type of Sample :  Drain Water

Date of Sampling : 07/02/2024

Test Start Date . 07/02/2024

Test End Date T 12/02/2024

Sampling Done By :  Sample Provided by Customer

Sampling Method T 1S:3025 Part-1

Sample Code ¢ WW-1070

Sample Quantity : 3Lt

Packing Condition :  Packed

Sampling Location : Nakkha (Outlet)

Test Result
S. No. Parameter Unit | Result | Permissible Test Method
Limits
1. pH - 7.54 6.5-9.0 1S:3025 (Part-11)
2. | Total Suspended Solid (TSS) mg/l | 983 100 1S:3025 (Part-17)
3. Biological Oxygen Demand (BOD, at 27 °C for 3 days) | mg/l 28.0 30 1S:3025 (Part-44)
4. | Chemical Oxygen Demand (COD) mg/l | 96.0 250 15:3025 (Part-58)
e =
Checked By
#x4END OF REPORT***
MNotoc:-

1. The results given above are related to the tested sample, as received & mentioned parameters, The customer asked for the above tests only.
2. The Result Tested as per Requirement of Customer.

3. This Report cannot be used as evidence in the court of law and cannot be used in part or full in any media without prior permission.

4, Sample will be disposed after 15 days from date of Issue of Test Report.

TC-8594

1. Lab : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005
2. Plant : Vill Bhadon, Martinganj, Azamgarh - 223224
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[

X CIN NO - U74999UpP2017PTC0O9101] |G
u SBPL HO : Silkon House, Lane

STIN ¢ O9AAYCS2616M17.
' BLW, Varanasi - 221008

No 3, Maa Laxmi Nagar, Kanchanpur
Tel : +91-6427063773 , 08046057482 | E Web : biotech silkonhouse,in

Mall : sllkonblotech@gmoll.com,
Revision No.00

TEST REPORT
NAME & ADDRESS OF CUSTOMER

ULR No. TC859424000000805F
Issued to - Oxidegreen Environmental Technologies Job Order No. SBPL/WW/10018423
C-27/108-8, Lahuraveer, Jagatganj, Report Issue Date. 12/02/2024
Varanasi, Uttar Pradesh, 221002.

Waste Water Sample Analysis Report

Type of Sample Drain Water

Date of Sampling : 07/02/2024

Test Start Date T 07/02/2024

Test End Date 1 12/02/2024

Sampling Done By :  Sample Provided by Customer

Sampling Method T 18:3025 Part-1

Sample Code t WWw-1071

Sample Quantity © 3Lt

Packing Condition . Packed

Sampling Location :  Samne Ghat (Inlet)

Test Result

i S. No. Parameter

Unit Result | Permissible Test Method
Limits
1. pH

- 7.42 6.5-9.0 1S:3025 (Part-11)
2. Total Suspended Solid (TSS) mg/| 189.4 100

IS:3025 (Part—l?‘L
| 3. Biological Oxygen Demand (BOD, at 27 °C for 3 days) | mg/ 90.0 30 1S:3025 (Part-44)
| 4, Chemical Oxygen Demand (COD) mg/| 296.0 250 1$:3025 (Part-58) |
——
——
Checked By
**“END OF REPORT***
??r:e results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. The Result Tested as per Requirement of Customer,

3. This Report cannot be used as evidence in the court of law and ca

nnot be used in part or full in any media without prior permission.
4. Sample will be disposed after 15 days from date of Issue of Test Repart,

TC-8594
I. Lab : Silken House, Lane No 3, Maa Laxmi

Nagar, Kanchanpur, BLW, Varanasi - 22100
<. Plant : vill Bhadon, Martinganj, Azamgarh - 223224




SILKON BIOTECH PRIVATE LIMITED .

Environmental Testing (NABL Accredited Lab) & Blomedical Waste Treatment

&

{ CIN NO : U74999UP2017PTCO910T | GSTIN: 0SAAYCS2616MIZJ
@ SB.E.L

HO : Silkon House, Lane No 3, Maa Laxmi Nagar,
Tel: +91-5427963773, 080460574

Revision No.00

Kanchanpur, BLW, Varanasi - 221005
62 | EMail : silkonbiotech@gmail.com, wWeb - biotech.silkonhouse.in

TEST REPORT
NAME & ADDRESS OF CUSTOMER

Issued to - Oxidegreen Environmental Technologies
C-27/108-B, Lahuraveer, Jagatganj,
Varanasi, Uttar Pradesh, 221002.

ULR No. TCB859424000000806F

Job Order No.  SBPL/WW/1001844
Report Issue Date. 12/02/2024

Waste Water Sample Analysis Report

Type of Sample :  Drain Water
Date of Sampling - 07/02/2024
Test Start Date : 07/02/2024
Test End Date i 12/02/2024

Sampling Done By ¢ Sample Provided by Customer
Sampling Method T 1S:3025 Part-1

Sample Code r WW-1072
Sample Quantity 3Lt
Packing Condition :  Packed
Sampling Location :  Samne Ghat (Outlet)
Test Result
| S. No. Parameter Unit | Result | Permissible Test Method ]
' Limits
T - | 763 | 6590 | I5:3025 (Part-11)
2. | Total Suspended Solid (T5S) mg/l | 92.8 100 15:3025 (Part-17)
[ 3. Biological Oxygen Demand (BOD, at 27 °C for 3 days) | mg/I 25.0 30 1S:3025 (Part-44)
| 4, Chemical Oxygen Demand (COD) mg/| 88.0 250 1S:3025 (Part-58)
-
Checked By
*+**END OF REPORT***
Note:-

L. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. The Result Tested as per Requirement of Customer, ) ) ) ‘ o

3. This Report cannot be used as evidence in the caurt of law and cannot be used in part or full in any media without prior permission,

4. Sample will be disposed after 15 days from date of Issue of Test Report.

1. Lab : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, varanasi - 221005
2. Plant : Vill Bhadon, Martinganj, Azamgarh - 223224
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SILI_\ON BIOTECH PRIVATE LIMITED
A Environmental Testing (NABL Accredited Lab) & Biomedical Waste Treatment

T

2616M1ZJ

No 3, Maa Laxmi Nagar Kanchanpur, BLW, Varanasi - 221005

el: +91-5427963773, 08046057462 | EMail

'-_'~”kGT'ﬁ‘..'_ Luse in
Revision No.00

NAME & ADDRESS OF CUSTOMER TEST REPORT

! ULR No. TC859424000000812F
Issued to - Oxidegreen Environmental Technologies Job Order No. SBPL/WW/1001850
C-27/108-8, Lahuraveer, Jagatganj, Report Issue Date. 14/02/2024
Varanasi, Uttar Pradesh, 221002.

Waste Water Sample Analysis Report

Type of Sample Drain Water

Date of Sampling : 09/02/2024
Test Start Date 1 09/02/2024
Test End Date t 14/02/2024
Sampling Done By : Sample Provided by Customer
Sampling Method + 1S:3025 Part-1
Sample Code : WW-1076
Sample Quantity A K 2
Packing Condition : Packed
Sampling Location : Nakkha (Outlet)
Test Result
" 5. No. Parameter Unit | Result | Permissible Test Method
| Limits
1. pH - 7.66 6.5-9.0 1S:3025 (Part-11)
2. | Total Suspended Solid (TSS) mg/l | 87.4 100 15:3025 (Part-17)
3. | Biological Oxygen Demand (BOD, at 27 °C for 3 days) mg/| 25.0 30 | 15:3025 (Part-44)
4. | Chemical Oxygen Demand (COD) mg/Il 92.0 250 | 15:3025 (Part-58)
Checked By
***END OF REPORT***
?cﬁ:;',ewm given above are related 1o the tested sample, as received & mentioned parameters. The customer asked for the above tests only,
2. The Result Tested as per Requirement of Customer. o 3 :m
3. This Report cannot be used as evidence in the court of law and cannot be used in part or full in any media without prior permission.
4

Sample will be disposed after 15 days from date of Issue of Test Report.

1. Lab - Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005

B 2 plant : Vill Bhadon, Martinganj, Azamgarh - 223224



SILKON BIOTECH PRIVATE LIMITED

Environmental Testing (NABL Accredited Lab) & Biomedical Waste Treatment
A CIN NO : U74999UP2017PTCO91011 | GSTIN : 09AAYCS2616M1Z4
d SB.PA HO : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005
Tel ! +91-5427963773 , 08046057462 | EMail : silkonbiotech@gmail.com, Web : biotech.silkonhouse in
'-'_"E;:ri‘;f;h Ty i ot e "‘“"'”‘"’_—W
TEST REPORT
NAME & ADDRESS OF CUSTOMER S ULR No. TC859424000000813F
Issued to - Oxidegreen Environmental Technologies Job Order No. SBPL/WW/1001851
C-27/108-B, Lahuraveer, Jagatganj, Report Issue Date. 14/02/2024

Varanasi, Uttar Pradesh, 221002.

Waste Water Sample Analysis Report

Type of Sample :  Drain Water
Date of Sampling : 09/02/2024
Test Start Date 1 09/02/2024
Test End Date :14/02/2024
Sampling Done By :  Sample Provided by Customer
Sampling Method : 1S:3025 Part-1
Sample Code r WW-1077
Sample Quantity 3Lt
Packing Condition . Packed
Sampling Location : Samne Ghat (Inlet)
Test Result
S. No. Parameter Unit | Result | Permissible Test Method
Limits
1. | pH - 7.35 6.5-9.0 15:3025 (Part-11)
2. Total Suspended Solid (TSS) mg/! 176.5 100 IS:3025 (Part-17)
3. Biological Oxygen Demand (BOD, at 27 °C for 3 days) mg/| 392.0 30 1S:3025 (Part-44)
4. | Chemical Oxygen Demand (COD) mg/I 284.0 250 1S:3025 (Part-58)
Checked By
***END OF REPORT***
Note:- ’

1

2
3.
4

. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.

The Result Tested as per Requirement of Customer,
This Report cannot be used as evidence in the court of law and cannot be used in part or full in any media without prior permission.
Sample will be disposed after 15 days from date of Issue of Test Report.

; 1. Lab : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005
8 2. Plant: Vill Bhadon, Martinganj, Azamgarh - 223224
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SILKON BIOTECH PRIVATE LIMITED

A Environmental Testing (NABL Accredited Lab) & Biomedical Waste Treatment

o CIN NO : U74999UP2017PTCO9I1011 | GSTIN : 09AAYCS2616MI1ZJ
HO : Silkon House, Lane No 3, Maa Laxmi Neac jar, Kanchanpur, BLW, Varanasi - 221005

-4 O-EANTOR e : : ;
el: +91-56427963773 , 08046057462 | EMail - silkonbiotech@gmail.com, Web : biotech.silkonhouse.in

T N Sl il et el . v P AL T T W
,waw‘ 1sion NO. Mm

NAME & ADDRESS OF CUSTOMER TEST REPORT ULR No. TC859424000000814F
Issued to - Oxidegreen Environmental Technologies Job Order No. SBPL/WW/1001852
C-27/108-B, Lahuraveer, Jagatgani, Report Issue Date. 14/02/2024

Varanasi, Uttar Pradesh, 221002.

Waste Water Sample Analysis Report

Type of Sample . Drain Water

Date of Sampling : 09/02/2024

Test Start Date : 09/02/2024

Test End Date : 14/02/2024

Sampling Done By :  Sample Provided by Customer

Sampling Method : 1S:3025 Part-1

Sample Code : WW-1078

Sample Quantity : 3Lt

Packing Condition . Packed -

Sampling Location : Samne Ghat (Outlet)

Test Result
S. No. Parameter Unit | Result | Permissible Test Method
Limits
1. pH E 7.58 6.5-9.0 1S:3025 (Part-11)
2. | Total Suspended Solid (TSS) mg/l | 93.3 100 15:3025 (Part-17)
3. Biological Oxygen Demand (BOD, at 27 °C for 3 days) mg/| 30.0 30 1S:3025 (Part-44)
4. Chemical Oxygen Demand (COD) mg/I 96.0 250 1S:3025 (Part-58)
s
—_—he
Checked By
***END OF REPORT***
Note:-

1

-
3
4.

The results given above are refated to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.

The Result Tested as per Requirement of Customer. ‘ ‘ o . o
This Report cannot be used as evidence in the court of law and cannot be used in part or full in any media without prior permission.

sample will be disposed after 15 days from date of Issue of Test Report.

1. Lab : Sitkkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, varanasi - 221005
2 plant : Vill Bhadon, Martinganj, Azamgarh - 223224
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“Revision No.00

£ e e g i

NAME & ADDRESS OF CUSTOMER TEST REPORT

SILKON B10T43%) PRIVATE LIIE

NABL Accredited Lab) & Biomedical Wast

Issued to - Oxidegreen Environmental Technologies
C-27/108-B, Lahuraveer, Jagatganj,
Varanasi, Uttar Pradesh, 221002.

Report Issue Date.

sikonbiotech@gmail.com, web Diotech.silkonhc

Laxmi Nagar, Kanchanpur

e Treatment

5TIN - 094A (CS2616MI1ZJ

BLW, Varanasi - 221005

ouse.r

ormat No.

ULR No. TC859424000001062F
Job Order No. SBPL/WW/1001871

Waste Water Sample Analysis Report

20/02/2024

Type of Sample . Drain Water
Date of Sampling 1 16/02/2024
Test Start Date :16/02/2024
Test End Date T 20/02/2024
Sampling Done By :  Sample Provided by Customer
Sampling Method ¢ 15:3025 Part-1
Sample Code : WW-1088
Sample Quantity 3Ll
Packing Condition :  Packed
Sampling Location :  Nakkha (Inlet)
Test Result
S.No —I Parameter Unit | Result | Permissible Test Method
o Limits
1 pH E 7.44 6.5-9.0 IS:3025 (Part-11) |
2. | Total Suspended Solid (TSS) mg/l | 1824 100 t553025 (Part-17) |
3. | Biological Oxygen Demand (BOD, at 27 °Cfor 3days) | mg/l | 90.0 30 I:3025 (Part-44) |
4. | Chemical Oxygen Demand (COD) mg/l | 280.0 250 1S:3025 (Part-58) |
£
Checked By
#**END OF REPORT***

Note:-

r the above tests only.
1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for t

2. The Result Tested as per Requirement of Customer.

y ¢ ia wi ior permission.
3. This Report cannot be used as evidence in the court of law and cannot be used in part or full in any media without prior p

4. Sample will be disposed after 15 days from date of Issue of Test Report.

TC-8594

' npur, BLW, Varanasi - 221005
1 Lab : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanp

2 Plant : Vill Bhadon, Martinganj, Azamgarh - 223224




ED

Environmental Testing (NABL Accredited Lab) & Biomedical Waste Treatment

_A ' _ CIN NO : U74999UP2017PTCOSI0N | GSTIN : 09AAYCSZ2616MIZJ
@ SBPL - . _HQ Silkon House, Lane No 3, Maa Laxmi Nagar, kanchanpur, BLW, Varanasi - 221005
Tel: +81-5427963773, 08046057462 | EMail - silkonbiotecha@ gmuail.com, Web : biotech silkonhouse.ir
AR Revis‘f;l'i "N";'Ba“"’“'"_":"""'“""""""“"‘"-‘" ——— """-m
NAME & ADDRESS OF CUSTOMER T—EST REPOI{T ULR No. TC859424000001063F
Issued to - Oxidegreen Environmental Technologies Job Order No. SBPL/WW/1001872
C-27/108-B, Lahuraveer, Jagatganj, Report Issue Date. 20/02/2024

Varanasi, Uttar Pradesh, 221002.

Waste Water Sample Analysis Report

Type of Sample :  Drain Water
Date of Sampling : 16/02/2024
Test Start Date : 16/02/2024
Test End Date : 20/02/2024
Sampling Done By :  Sample Provided by Customer
Sampling Method ¢ 18:3025 Part-1
Sample Code : WW-1089
Sample Quantity : 3Lt
Packing Condition :  Packed
Sampling Location :  Nakkha (Outlet) —
S.No. | Parameter Unit | Result | Permissible Test Method
! Limits
1. pH - 7.69 6.5-9.0 IS:3025 (Part-11)
2 Total Suspended Solid (TSS) mg/! 89.8 100 1S:3025 (Part-17)
3. Biological Oxygen Demand (BOD, at 27 °C for 3 days) mg/I 28.0 30 1S:3025 (Part-44) !
4, Chemical Oxygen Demand (COD) mg/! 92.0 | 250 | 15:3025 (Part-58) |
Checked By
*+*END OF REPORT***
Note:-
1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. The Result Tested as per Requirement of Customer.
any media without prior permission.

3. This Report cannot be used as evidence in the court of law and cannot be used in part or fullin
4. Sample will be disposed after 15 days from date of Issue of Test Report.

221005

1 Lab : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, varanasi -
2. Plant : Vill Bhadon, Martinganj, Azamgarh - 223224
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.f SILKON BIOTECH PRIVATE LIMITED

Environmental Testing (NABL Accredited Lab) & Biomedical Waste Treatment

A CIN NO : U74999UP2017PTC091011 | GSTIN 0GAAYCS2616MIZJ
d SBEIL HO : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi 221005
Tel : +91-5427963773, 08046057462 | EMail : silkonbiotech@gmail.com, Web biotech.silkonhouse.n
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NAME & ADDRESS OF CUSTOMER TEST REPORT ULR No. TC859424000001064F
Issued to - Oxidegreen Environmental Technologies Job Order No. SBPL/WW/1001873
C-27/108-B, Lahuraveer, Jagatgani, Report Issue Date. 20/02/2024

Varanasi, Uttar Pradesh, 221002.

Waste Water Sample Analysis Report

Type of Sample :  Drain Water

Date of Sampling : 16/02/2024

Test Start Date 1 16/02/2024

Test End Date . 20/02/2024

Sampling Done By . Sample Provided by Customer

Sampling Method . 15:3025 Part-1

Sample Code : WW-1080

Sample Quantity ;3 Lt

Packing Condition . Packed

Sampling Location - Samne Ghat (Inlet)

Test Result
" S.No. Parameter Unit | Result | Permissible Test Method
Limits
1. | pH - 7.33 6.5-9.0 | 15:3025 (Part-11) |

2 Total Suspended Solid (TSS) mg/l | 192.6 100 1S:3025 (Part-17)
——3 T Biological Oxygen Demand (BOD, at 27 °C for 3 days) | mg/l | 94.0 30 15:3025 (Part-44)
4. | Chemical Oxygen Demand (coD) mg/l | 296.0 250 1S:3025 (Part-58)

Checked By

#**END OF REPORT***
Note:-

1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.

2. The Result Tested as per Requirement of Customer.
3. This Report cannot be used as evidence in the court of law and cannot be used in part or full in any media without prior permission.
4, Sample will be disposed after 15 days from date of Issue of Test Report.

1 Lab - Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, varanasi - 221005
2 plant : Vill Bhadon, Martinganj, Azamgarh - 223224




[ SILKON BIOTECH PRIVATE LIMITED

! Environmental Testing (NABL Accredited Lab) & Biomedical Waste Treatment

: - CIN NO : U74999UP2017PTC091011 | GSTIN : 09AAYCS2616M1Z
") SBPL HO ! Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005
Tel : +91-5427963773 , 08046057462 | EMail - silkonbiotech@gmail.com, Web : biotech silkonhouse.in

e A e ek e
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e Revision No.00 m

NAME & ADDRESS OF CUSTOMER TEST REPORT ULR No. TC859424000001065F
Issued to - Oxidegreen Environmental Technologies Job Order No. SBPL/WW/1001874
C-27/108-8, Lahuraveer, Jagatganj, Report Issue Date, 20/02/2024

Varanasi, Uttar Pradesh, 221002.

Waste Water Sample Analysis Report

Type of Sample . Drain Water

Date of Sampling : 16/02/2024

Test Start Date 1 16/02/2024

Test End Date 1 20/02/2024

Sampling Done By 1 Sample Provided by Customer

Sampling Method ¢ 15:3025 Part-1

Sample Code ¢ WW-1091

Sample Quantity ¢ 3Lt

Packing Condition ¢ Packed

Sampling Location :  Samne Ghat (Outlet) Test Result
| S.No. Parameter Unit | Result | Permissible Test Method

Limits
2 pH - 7.61 6.5-9.0 1S:3025 (Part-11)
2. Total Suspended Solid (TSS) mg/| 80.4 100 1S:3025 (Part-17)
i 3. Biological Oxygen Demand (BOD, at 27 °C for 3 days) mg/| 25.0 30 1S:3025 (Part-44)
.4, Chemical Oxygen Demand (COD) mg/| 96.0 250 1S:3025 (Part-58)
S ——
Checked By Auth/ .
N
“**END OF REPORT***
Note:-

1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. The Result Tested as per Requirement of Customer.

3. This Report cannot be used as evidence in the court of law and cannot be used in part or full in any media without prior permission.

4. Sample will be disposed after 15 days from date of Issue of Test Report.

1. Lab : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005
L 2. Plant : Vill Bhadon, Martinganj, Azamgarh - 223224
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.f SILKON BIOT PRIVATE LIMITED
A Environmental Testing (NABL Accredited Lab) & Biomedical Waste Treatment
‘ CIN NO : U74999UP2017PTCO091011 | GSTIN : OSAAYCS2616MIZJ
!J SBLL HO : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005
Tel: +91-5427963773 , 08046057462 | EMail : silkonbiotech@gmail.com, Web : biotech silkonhouse.in
JRevision No.00 LSl ormat No. -
4
NAME & ADDRESS OF CUSTOMER TEST REPORT ULR No. TC859424000001114F
Issued to - Oxidegreen Environmental Technologies Job Order No. SBPL/WW/1001895
C-27/108-B, Lahuraveer, Jagatganj, Report Issue Date. 27/02/2024

Varanasi, Uttar Pradesh, 221002.

Waste Water Sample Analysis Report

Type of Sample . Drain Water

Date of Sampling : 23/02/2024

Test Start Date 1 23/02/2024

Test End Date 1 27/02/2024

Sampling Done By :  Sample Provided by Customer

Sampling Method : 15:3025 Part-1

Sample Code : WW-1103

Sample Quantity - &

Packing Condition :  Packed

Sampling Location :  Nakkha (Outlet) Test Rasult
" S.No. Parameter [ Unit | Result | Permissible | Test Method
| | Limits
B pH e 7.62 6.5-9.0 | 15:3025 (Part-11)
2. | Total Suspended Solid (TSS) mg/l | 886 100 15:3025 (Part-17)
[ 3. Biological Oxygen Demand (BOD, at 27 °C for 3 days) | mg/l 25.0 30 1S:3025 (Part-44)
I a Chemical Oxygen Demand (COD) | mg/l | 96.0 250 15:3025 (Part-58)

Checked By

**SEND OF REPORT***
Note:-

1. The results given above are related to the tested sample, as received & mentioned parameters, The customer asked for the above tests only,
2. The Result Tested as per Requirement of Customer,

3. This Report cannot be used as evidence in the courl of law and cannot be used in part or full in any media without prior permission.

4. Sample will be disposed after 15 days from date of Issue of Test Report.

1. Lab : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005
2 Plant : Vill Bhadon, Martinganj, Azamgarh - 223224




SILKON BIOTEf PRIVATE LIMITED

Environmental Testing (NABL Accredited Lab) & Biomedical Waste Treatment

CIN NO : U74999UP2017PTCOS101 | GSTIN : 09AAYCS25816MIZJ

w SBPL HO : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005
Tel: +91-5427963773 , 08046057462 | EMail : silkonbiotech@gmail.com, Web : biotech.silkonhouse.n
PR OBl — Srmatie,
NAME & ADDRESS OF CUSTOMER TEST REPORT ULR No. TC859424000001113F
Issued to - Oxidegreen Environmental Technologies Job Order No. SBPL/WW/1001894
C-27/108-B, Lahuraveer, lagatganj, Report Issue Date. 27/02/2024
Varanasi, Uttar Pradesh, 221002.
Waste Water Sample Analysis Report
Type of Sample . Drain Water
Date of Sampling : o 23/02/2024
Test Start Date : 23/02/2024
Test End Date . 27/02/2024
Sampling Done By :  Sample Provided by Customer
Sampling Method : 1S:3025 Part-1
Sample Code : WW-1102
Sample Quantity ¥ 3Lt
Packing Condition . Packed
Sampling Location ¢ Nakkha (Inlet)
Test Result
' 5. No. Parameter Unit | Result | Permissible Test Method
| Limits
i1, pH - 7.39 6.5-9.0 1S:3025 (Part-11)
2 Total Suspended Solid (TSS) mg/| 178.5 100 1S:3025 (Part-17)
3. Biological Oxygen Demand (BOD, at 27 °C for 3 days) mg/! 96.0 30 IS:3025 (Part-44)
4. Chemical Oxygen Demand (COD) mg/I 304.0 250 1S:3025 (Part-58)
ey
Checked By
.\\‘ , ‘/"'?ﬂzli/' /
***END OF REPORT***
Note:-

1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only

2. The Result Tested as per Requirement of Customer.

3. This Report cannot be used as evidence in the court of law and cannot be used in part or full in any media without prior permission

4. Sample will be disposed after 15 days from date of Issue of Test Report.

TC-8594

1. Lab : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005
- 223224

2. Plant : Vill Bhadon, Martinganj, Azamgarh
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#**Revision N0.00

NAME & ADDRESS OF CUSTOMER

TEST REPORT

issued to - Oxidegreen Environmental Technologies
C-27/108-B, Lahuraveer, Jagatganj,
Varanasi, Uttar Pradesh, 221002.

Job Order No.
Report Issue Date.

ormat No

ULR No. TC859424000001115F
SBPL/WW/10018396
27/02/2024

Waste Water Sample Analysis Report

SILKON BIOTFCH PRIVATE LIMITED

Environmental Testing (NABL Accredited Lab) & Biomedical Waste Treatment

| o CIN NO : U74998UP2017PTC0OS1011 | GSTIN : 0SAAYCS2616MIZJ
| Bl HO : Silkan House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, varanasi
Tel: +91-5427963773 , 08046057462 | EMail : silkonbiotech@gmail.com, Web biotech.silkkonhouse.n

Type of Sample :  Drain Water

Date of Sampling : 23/02/2024

Test Start Date : 23/02/2024

Test End Date ¢ 27/02/2024

Sampling Done By : Sample Provided by Customer

Sampling Method : 15:3025 Part-1

Sample Code ;o WW-1104

Sample Quantity : 3Lt

Packing Condition :  Packed

Sampling Location . Samne Ghat (Inlet)

. Test Result
. S. No. Parameter Unit | Result | Permissible Test Method
Limits
1. pH - 7.41 6.5-9.0 1S:3025 (Part-11)
2. | Total Suspended Solid (TSS) mg/l | 185.4 100 15:3025 (Part-17) _
[ 3. Biological Oxygen Demand (BOD, at 27 °C for 3 days) | mg/l 90.0 30 15:3025 (Part-44)
4. Chemical Oxygen Demand (COD) mg/l | 280.0 250 15:3025 (Part-58)
Checked By
***END OF REPORT***
Note:-

T { i i
1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.

2. The Result Tested as per Requirement of Customer,

3. This R i i i
is Report cannot be used as evidence in the court of law and cannot be used in part or full in any media without prior permission,

4. Sample will be dispased after 15 days from date of Issue of Test Report.

1. Lab : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi

- 221005

2. Plant : Vill Bhadon, Martinganj, Azamgarh - 223224

- 221005



SILKON BIOTECH PRIVATE LIMITED

Environmental Testing (NABL Accredited Lab) & Biomedical Waste Treatment

CIN NO : U74999UP2017PTC091011 | GSTIN : 09AAYCS2616MIZJ

% -~ ) _‘Ho_r Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005
Tel : +91-5427963773 , 08046057462 | EMail - silkonbiotech@gmail.com, Web : biotech silkonhouse.in
SR —— """%
B — TEST REPORT ULRNo. TC859424000001116F
/ |ssued to - Oxidegreen Environmental Technologies Job Order No. SBPL/WW/1001897
C-27/108-B, Lahuraveer, Jagatganj, Report Issue Date. 27/02/2024

Varanasi, Uttar Pradesh, 221002.

Waste Water Sample Analysis Report

Type of Sample :  Drain Water
Date of Sampling : 23/02/2024
Test Start Date t 23/02/2024
Test End Date : 27/02/2024
Sampling Done By :  Sample Provided by Customer
Sampling Method ¢ 1S:3025 Part-1
Sample Code : WW-1105
Sample Quantity : 3Lt
Packing Condition :  Packed
Sampling Location - Samne Ghat (Outlet) Teist Resuit
~ S.No. Parameter Unit | Result | Permissible Test Method
Limits - -
1 pH - 7.68 6.5-9.0 IS:3025 (Part-11)
2. Total Suspended Solid (TSS) mg/I 93.8 100 | 15:3025 (Part-17)
3. Biological Oxygen Demand (BOD, at 27 °C for 3days) | mg/l 28.0 30 1S:3025 (Part-44)
4. Chemical Oxygen Demand (COD) mg/| 92.0 250 1S:3025 (Part-58)
Checked By
*«*END OF REPORT***
Note:-

1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. The Result Tested as per Requirement of Customer,

3. This Report cannot be used 3s evidence in the court of law and cannot be used in part or full in any media without prior permission.

4. Sample will be disposed after 15 days from date of Issue of Test Report.

TC-8594

I. Lab : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005

2. Plant : Vill Bhadon, Martinganj, Azamgarh - 223224
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NAME & ADDRESS OF CUSTOMER

SILKON BIOTE

~ - Qilke CIN NO : U74999UP2017PTC091011 | GSTIN
HO : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur,
08046057462 | EMail : silkonbiotech@gmail.com web ‘- biotech.silkonhc

TEST REPORT

lssued to - Oxidegreen Environmental Technologies

C-27/108-8, Lahuraveer, Jagatganj,
Varanasi, Uttar Pradesh, 221002.
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CH PRIVATE LIMITED

Environmental Testing (NABL Accredited Lab) & Biomedical Waste Treatment

09AAYCS2B16MIZJ
221005

BLW, Varanasi

use.n

ULR No. TC859424000000811F
Job Order No. SBPL/WW/1001849
Report Issue Date.

Waste Water Sample Analysis Report

Type of Sample
Date of Sampling
Test Start Date
Test End Date
Sampling Done By
Sampling Method
Sample Code
Sample Quantity
Packing Condition
Sampling Location

Drain Water

09/02/2024

09/02/2024

14/02/2024

Sample Provided by Customer
1S:3025 Part-1

WW-1075

3 Lit. ‘
Packed

Nakkha (Inlet)

Test Result

14/02/2024

s. No. Parameter Unit | Result | Permissible [ Test Method

' Limits -
1. | pH - 741 | 6590 | 15:3025(Part-11) |

~"5 | Total Suspended Solid (TSS) mg/l | 168.8 100 15:3025 (Part-17)
3. Biological Oxygen Demand (BOD, at 27 °C for 3 days) mg/| 88.0 30 1S:3025 (Part-44) |
4. | Chemical Oxygen Demand (COD) mg/I 280.0 250 1S:3025 (Part-58)
g
Checked By
s#*END OF REPORT***
Note:-

1. The results given above are related to the tested sample, as received & ment

2. The Result Tested as per Requirement of Customer.

3. This Report cannot be used 3s evidence in the court of law and cannot be used in part or full in any media without prior permission.

4. sample will be disposed after 15 days from date of Issue of Test Report.

TC-8594

ioned parameters. The customer asked for the above tests only.

1. Lab : Silkon House, Lane No 3, Maa Laxmi Nagar, Kanchanpur, BLW, Varanasi - 221005
2. Plant - Vill Bhadon, Martinganj, Azamgarh - 223224 ’ ,
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Payment Gateway- https://erp.eshlksa.net/DirectFeesz/UPPCB
Nature of Pollution- Water Pollution

EC imposed in compliance- NGT Order '
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« ..5. Let the fresh action taken report be filed by the UPPCB indicating the remedial action as also
the punitive action of imposition and recovery of EC on the defaulting person/body at least one week
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before the next date of hearing...........
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Durga Drain G
before confluence ™~

1 with River Varuna | Untapped | 15.05.2024 7.21 126 440 286 27,00,000 17,00,000
near Phulavaria,
Varanasi
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UTTAR PRADESH POLLUTION CONTROL BOA ﬁ Envngnemant

W?l}/}[Z// 7 /-6 /\10-876 / 3Y 0-593 /2017 / 2024 _ e —
prafera ; wqm (¥1) 2 g ’pf; "’?}/

W ngaﬁ qjm P
aRrorel TR s, RO e I =
SAYE—aRTOT] | L] f%rrm mwﬁ

Ned. 95 8cd| ?S;zc
aE & agfend W9 & 8 w uguy & Weaw § aea It @R afime, 9 e #
u‘\%maﬁoqo Jo— 593/201?Wwﬂﬁ%aquﬁmmgﬁamamﬁmﬁam
=i 20.12.2023 DT G 41 AR | ST UIRa e &P 20.12.2023 & FATT 249 g E-
............. We also direct UPPCB to take steps in respect to all local bodies in the State of up which are
discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is
being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules
framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the

form of Image PDF...........”

gg & /0 feHRor gR1 ARG ez & U A &A1 $dierd, S0 Ho Yguul HaEer @
IRV B UID 174/ TAOSHOEI0 IH0V0 Ho 367 /2022 /286 /2024—25 f&id 16.052024 & #Egd &
IUTE ST AT IRAT ERT I BRI 7T & b FA=faRad g7 5 Sifva raifdra daw 19 =7 &
g ¥ & R gRomvawy 7 F< a1 gfid g wRfad & |

(2' %_a?ﬂrw 39 &7 T

1. Saiyar Mata Mandir Drain, Varanasi

@ 2. Ghatwari Mata Mandir Drain, Varanasi

f6 TR Qe IFIRT—1, IJoWo IET @I IAfEgaAr fA7d 10.11.2022 & ARGH F qARIVR
IR & &5 BT ARG (90 dT1S X 100 1€ €M UR) @ UYZANd R Go19d, GoilEIg &7
@qﬁgﬁmﬁﬂq RVl & & # afeafera fbar ﬁ?ma‘?trﬁmmmﬁqﬁwmﬁzozzﬂ

G"E’Eﬁl%“aﬁfﬂ =9 gRIORY TR 7, aRoRS & aarrfa mesifed 2|
gg & A=ra gHosfiodlo, 2 fieell &1 30V H0—593 /2017 YTaRor I T g ufy
RaT

qﬁmﬁmgﬁwamﬁqﬁﬁmﬁw 21.05.2020 & H&A 3 Faq &-
...Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A.

%3/20 18 directing as follows: i
(a “XII. Directions: ,
( ! . We now sum up our directions as follows:
////?.7 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in

No. 593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement

O.A. No.
M setting up of STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs

pmck

must be ensured. If this is not done, the local bodies and the concerned departments of the States/UTs will be liable to
compensation as already directed vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per
mgnth per drain, for default in in-situ remediation and Rs. 5 lakhs per STP for default in commencement of setting up
of the STP.
ii. Timeline for completing all steps of action plans including completion of setting wp STPs and their
commissioning till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed
In default, compensation will be liable to be paid at the scale laid down in the order of this Tribunal dated
22.08.2019 in the case of river Ganga i.e. Rs. 10 lakhs per month per STP......."
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